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The House reassembled at twenty-three minutes past two of the clock, 

THE DEPUTY CHAIRMAN in the Chair. 

THE APPROPRIATION (NO. 4) BILL, 2004 

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir, I beg to 

move: 

"That the Bill to authorise payment and appropriation of certain further 

sums from and out of the Consolidated Fund of India for the services 

of the financial year, 2004-05, as passed by the Lok Sabha, be 

taken into consideration". 

Sir, the Bill arises after the supplementary appropriations charged in 

the consolidated Fund of India and demands voted by the Lok Sabha. It 

is proposed to augment the sanctioned provision by Rs. 38,621.77 crore. 

Of course, I may straightway point out that the cash outgo is much 

smaller; the cash outgo is only about Rs. 5,000 crore. However, to the 

extent of Rs. 33,058.23 crore, the augmented provision is matched by 

savings of the concerned departments by enhanced receipts. In addition, 

token provision of Rs. 48 lakh is being sought, Rs. one lakh for each of 

48 items of expenditure, enabling re-appropriation of savings in cases 

involving new service or new instrument of service. Hence, the net cash 

outgo involved in the proposal is only Rs. 5063 crores. Sir, I move that 

the Bill be considered. 

The question was proposed. 
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SHRIJAIRAM RAMESH (Andhra Pradesh): Mr. Deputy Chairman, Sir, 

I rise to support the Appropriation (No. 4) Bill, 2004, and use this opportu- 

nity for making some remarks on the current performance of the economy 

and the directions that are likely to be seen in the next few months. Sir, 

before I do so, I just take two points made by the hon. Member of the 

Opposition, who opened this debate, and he has mentioned about the 

Sarva Shiksha Abhiyan. Sir, it is a common misconception in this House; 

this is a point that was made by his senior colleague, Dr. Murii Manohar 

Joshi also a few days ago, and I had occasion, then, to draw the attention 

of the House to the fact that this year, contrary to what is popularly 

believed, the Sarva Shiksha Abhiyan has seen an unprecedented increase 

in the level of the budgetary support. The support for the Sarva Shiksha 

Abhiyan had almost doubled, and the support for the Mid-Day Meals 

Scheme has more than doubled. This is being made possible because of 

the two per cent cess on tax is levied in the regular Budget, earlier this 

year. So, to argue that the Sarva Shiksha Abhiyan is under-funded, in my 

view, is incorrect. Whether it is being properly implemented or not, or 

whether the State's matching contribution is being made by the States 
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like Madhya Pradesh or not, is a separate issue. But, I think, as far as the 

funding for the Sarva ShikshaAbhiyan is concerned, this should no longer 

be a matter of debate. 

Sir, the hon. Member has also raised the perennial issue, if I may say 

so, of the interlinking of rivers, on which we have had occasion to discuss 

it in the past. He has raised this issue. It is my considered view that the 

approach that the Government has taken is one of caution, as has been 

advocated in the Common Minimum Programme. I think, straight forward 

linking of rivers, as was mooted by the earlier Government, is fraught with 

grave ecological and social consequences, and it is best that we hasten 

slowly along the lines that the Minister for Water Resources outlined a few 

weeks ago. 

Sir, I would like to just make some four or five brief comments on the 

general background of the Appropriations Bill. I want to first make a few 

observations on the Mid-Year Review of the economy that was tabled in 

the Houses, last week, by the hon. Finance Minister. I want to talk about 

three or four specific commitments made in the Common Minimum 

Programme and draw the Finance Minister's attention to them. I also want 

to use this occasion to make a few comments on the amendments to the 

SARAFESI Act 2002 which, unfortunately, were approved in the Parlia-. 

ment, last week, without a debate. Fourth, I want to talk about some of the 

revival packages. This morning, you heard our colleagues from U.P. argu- 

ing for a revival package for U.P., and this is something that needs some 

comment. And fifth, I want to talk about the value Added Tax (VAT), which 

seems to be the cornerstone of the fiscal reforms strategy in the months 

to come. Sir, the first point is on the Mid-Year Review of the economy— 

this is, of course, in keeping with the Fiscal Responsibility and the Budget 

Management Act that was passed by the Parliament itself two years ago, 

that enjoins upon the Finance Ministers to come up with quarterly as- 

sessments of the performance of the economy. But, Sir, there are two or 

three important points which I want to make here. First, if you 190k at page 

12 of the Mid-Year Review of the economy, the performance in the high- 

ways sector is a cause for some concern. It says here:— 

"The Golden Quadrilateral North-South and East-West projects 

involving a total length of 13,146 kilometres of highways, only 30 per 

cent has been completed so far." 

Worse, if I may add, contracts are yet to be awarded for 6,211 kilometres, 

making 47 per cent of the project. But this was a flagship project, 
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irrespective of whether it was a flagship project of the NDA or the UPA; 

that is immaterial. This is a project that is absolutely essential for the 

further development of the economy, and I believe that the slow rate of 

progress in this particular segment of the infrastructure project is a cause 

for some concern. I hope that the hon. Finance Minister will have an 

occasion to deal with this. 

Sir, I am, somewhat, intrigued that in the section of infrastructure, there 

is a complete silence on the modernisation of railways. The Railway Min- 

ister when he presented the Railwaty Budget, unveiled fairly ambitious 

plans for modernisation of the railways, involving gauge conversion, intro- 

duction of high speed locomotives, and so on. Yet, the Mid-Year Review of 

the economy is completely silent on the important issue, what progress 

has been made in this regard. 

Sir, if you look at Appendix Table-IX, page 49,—this is the section on 

Plan Expenditure—one of the arguments made for an increase in the in- 

troduction of the Appropriation Bill is that we need more money for our 

Plan Expenditure. But, Sir, if you look at some critical sectors of the 

economy, which are important to all political parties, you find very sub- 

stantial underutilisation of the Plan Expenditure in the period, so far, this 

year, and I am just comparing it with the corresponding period of last year, 

e.g. the Ministry of Agra and Rural Industries, there has been a steep fall 

in the utilisation of Plan Expenditure, from 36 per cent to 23 per cent, this 

year. The Department of Health and the Department of Family Welfare are 

also showing very substantial shortfalls in the utilisation of Plan funds. 

The Department of Land Resources, which is in charge of implementing 

the Haryali Programme, the D.P.A.P., the P.D.P. and the Integrated Waste- 

lands Development Programme also are seeing very substantial 

underutilisation of Plan funds. Sir, my point is that we routinely vote in- 

creases in Plan Expenditure, but in actual point of fact, now that the 

Finance Minister has a half-yearly Snap shot on the utilisation of Plan 

Expenditure, I think, some tough questions need to be asked, as to why 

is it that in some of these important sectors of the economy which have 

political commitments, cutting across the political spectrum, we are see- 

ing very substantial underutilisation of Plan Expenditure which, I think, is 

a cause for some concern. 

Sir, finally, on the Mid-Year Review of the economy, the point that I want 

to make here is, if you look at the balance of payments summary, Appen- 

dix Table-ll, page 42, a very significant development is taking place in the 

Indian economy. For the first time, perhaps, this year, 2004-05, trade in, 
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what is called, invisibles is going to exceed trade in, what is called, visibles. 

In other words, your export earnings from software and remittances from 

Indian workers abroad are going to be much more than the exports of 

merchandise. Sir, yet, as you know, we persist is calling them visibles 

and invisibles, and most of the discussion is on the visible side of the 

trade equation, and I would request the hon. Finance Minister, as time 

goes on, that we spend a little time on discussing what these compo- 

nents of the invisibles are, only the knowledgeable will understand what is 

this all about. In simple English, it is really workers remittances and soft- 

ware export earnings, and the fact that this is now becoming a substantial 

chunk of our dollar earnings, I think, really requires a much more com- 

ment than it contains. If you look at the April-June figure alone, the invisibles 

earning is 8 billion dollars. So, you can expect that you will have about 

25 billion dollars only from software earnings and remittances of Indian 

workers abroad, largely in the Middle East, and increasingly from North 

America as well. 

- Sir, on the Mid-Year Review, the final sub-point I want to make is that 

the Finance Minister says in the introduction to the Mid-Year Review that 

the Mid-Year Review is a statement explaining deviations in meeting the 

obligations of the Government under the Fiscal Responsibility and Budget 

Management Act, 2003. Sir, we are still awaiting from the Government a 

detailed road map on how this Fiscal Responsibility and Budget Manage- 

ment Act is going to be implemented. Sir, you may recall that the Parlia- 

ment passed this Act which enjoins the Government to eliminate revenue 

deficit in five years time and reduce the fiscal deficit to a particular num- 

ber. What this detailed road map is going to be is, of course, left to the 

Government of the day. Some months ago, the Government, when it came 

to power, unveiled the Report of the Task Force on implementation of the 

Fiscal Responsibility and Budget Management Act. I would like to ask the 

Finance Minister whether this still constitutes the authentic road rftap, as 

far as reaching the end target of eliminating revenue defict by the year 

2008, if I am not mistaken, is concerned. 

SHRI P. CHIDAMBARAM: It is 2009. 

SHRIJAIRAM RAMESH: The Common Minimum Programme has shifted 

it from 2008 to 2009. Thank you for reminding me, Mr. Minister. It is shifted 

by one year. I want to know what precisely the road map for the Govern- 

ment is. How does the Government propose to reach this target of elimi- 

nating revenue deficit? This calls for very heroic efforts in managing expen- 

diture and in raising revenues. 
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Sir, I now move to the three CMP commitments which, I believe, are 

very important. They, unfortunately, have not got much attention in either 

the Mid-term Review or the debates that have taken place in the Parlia- 

ment so far. One of the CMP commitments was setting up of a National 

Manufacturing Competitive Council. Now, the reason behind the Council 

was that, in the last few years, we have been mesmerised by the growth of 

IT industry which served the country very well. But this country's real 

strength lies in hardcore manufacturing industries like textiles, leather, 

jute and core engineering which not only provide very substantial opportu- 

nities for export earnings but are also, more importantly, very employment 

intensive, blue collar employment intensive as supposed to be white collar 

employment intensive like the IT industry. One of the industries is textiles. 

SHRI P. CHIDAMBARAM: Mr. Jaittey is wearing a blue scarf. 

SHRI JAIRAM RAMESH: He says Mr. Jaitley is wearing a blue scarf. 

SHRI S.S.AHLUWALIA(Jharkhand): He is wearing a grey scarf. 

SHRI JAIRAM RAMESH: Okay, it is grey. But we have not yet reached 

grey collar manufacturing. We will come back to it a little later. 

Sir, I want to raise three specific points on the national Manufacturing 

Competitiveness Council. In just about ten days' time the entire Multi 

Fibre Agreement is going to be phased out. There is an enormous oppor- 

tunity that is available to the Indian textile industry to reach the glory that 

it had some 40 to 50 years ago. The Indian textile industry has been 

strangulated in the last few decades almost entirely because of Fiscal 

Policy. Succeessive Finance Ministers have tried to bring about fiscal 

policy changes, but not entirely with success. I would request the 

Finance Minister to revisit these issues. I think there is a sort of urgency 

to this, as the abolition of the Multi Fibre Agreement is just a few days 

away. Industries like jute and leather are also very important, not just from 

the export point of view, as I mentioned, but also from the employment 

point of view. But, I think, we need to pay far greater attention to this 

traditional areas of core advantage in India, which is basically manufactur- 

ing, and we should not be just carried away by the IT industry as we were 

some years ago. 

The second commitment in the CMP, on which, again, there is silence, 

is the establishment of the National Commissicn on Unorganised Informal 

Sector. The entire debate in Parliament and the entire debate in the 

media—I say this with all due respect to my friends in the Left parties, 
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who will suddenly get up and say "No, no"; I have just woken up 

Mr. Dipankar—is on the organised sector. (Interruptions)... 

SHRI MANOJ BHATTACHARYA(West Bengal): No, it is not that. You 

have mentioned this in this House earlier also. Please don't repeat this. 

(Interruptions)... 

SHRI JAIRAM RAMESH: This is my view. (Interruptions)... This is my 

view. The organised accounts just about 8 per cent of the workforce and 

the entire debate, the entire attention of the Government, is on the pay, 

perquisites and privileges of this organised sector of the economy. Ninety- 

two per cent of the workforce is in the unorganised sector. (Interruptions)... 

SHRI JIBON ROY (West Bengal): What have you done for the 

unorganised sector? (Interruptions)... 

SHRI JAIRAM RAMESH: That is the point I am trying to make, 

Comrade. (Interruptions)... That is the point I am trying to make. Let us 

have a debate. (Interruptions)... 

SHRI JIBON ROY: I can challenge that no Government has done any- 

thing for the unorganised sector. (Interruptions)... 

SHRI PENUMALLIMADHU (Andhra Pradesh): Mr. Jairam Ramesh is 

not able to understand it. Our discussion is on self-reliance, not on the 

question of public sector. 

SHRI JAIRAM RAMESH: Sir, the social security concerns, the 

employment concerns or the growth concerns of 93 per cent of the 

workforce in the unorganised sector should occupy the attention of the 

Finance Minister. I did not see much attention to it either in his Budget 

speech or in the media review of the economy, and I would like him to 

revisit this issue also, as I have mentioned earlier, as far as manufacturing 

is concerned. 

The third aspect of the Common Minimum Programme that I want to 

deal with is this. Sir, yesterday, in the Lok Sabha, the National Rural 

Employment Guarantee Bill was introduced which, presumably, will be 

referred to a Standing Committee. There could be different views on the 

financial viability or the fiscal feasibility of an Act. But such an Act is 

required, that such an Act will have a salutary effect on employment, on 

wage conditions, in rural areas is borne out by the experience that 

Maharashtra has had over the past three decades in the implementation 

of the Employment Guarantee Scheme. I don't think that this scheme 

should suffer on account of funding. I think that this offers an unique 
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opportunity to the Finance Minister for bringing about integration of a whole 

plethora of rural development programmes covering watershed, horticul- 

ture and so on, and bringing it under the ambit of the Employment Guaran- 

tee Act so that once for all, we can bury this shibboleth, 'Yes, we need an 

Employment Guarantee Scheme; but there is no money for this." I say 

this because in the battle for employment guarantee, the Finance Minister 

has acquired the reputation of trying to hold aloft the flag of fiscal respon- 

sibility, and somewhow, the proponents of the Employment Guarantee 

Act seem to be fiscal terrorists. This type of an impression the Finance 

Minister should dispel sooner rather than later. I think it is within the realm 

of possibility for the Finance Minister to generate resources for progres- 

sive—I underline the word 'progressive'—implementation of the Employ- 

ment Guarantee Act to cover the entire country. 

Then, Sir, let me come to the SARAFESI Act, 2002, that is, the 

Securitisation and Reconstruction of Financial Assets and Enforcement 

of Securities Act, amendments for which were approved by this very House 

last week without a discussion, which bore out a rare show of unity amongst 

Members of the Shiv Sena, the CPI (M) and the Congress (I). Now, what 

does the SARAFESI Act do? In fact, this is the main reason why I wanted 

to speak today on this. What is it that this Act does? It is addressing a 

very serious problem of the Indian economy, which is the problem of Non- 

Performing Assets. Now, there are various estimates floating around us. 

Some hon. members say, "It is Rs. 1,00,000 crores; some people say 

Rs. 2,00,000 crores'. It is very difficult to figure out what recisely is the 

magnitude of these Non-Performing Assets. Fortunately, some days ago, 

the Reserve Bank of India came out with a Report on Trends and Progress 

of Banking in India. I read every word of it trying to get some feel about 

what the magnitude of this problem is. Sir, the Report says: "The Non- 

performing Assets in respect of 27 public sector companies amount to 

Rs. 50,000 crores; as for State Co-operative banks, it is Rs. 7,000 crores; 

Central Co-operative banks, Rs. 14,000 crores; State Co-operative Agri- 

culture and Rural Development Banks, Rs. 3,000 crores; Primary Co- 

operative Agriculture and Rural Development Bank, Rs. 3,600 crores; the 

term lending institutions, Rs. 15,000 crores; private banks, Rs. 13,000 

crores; the State Urban Co-operative Banks, Rs. 7,000 crores. So, Sir, 

you reach a figure of almost Rs. 1,00,000 crores if you look at it in its 

totality. If you leave out the priority sector, if you say that you are not going 

to count advances to agriculture, small farmers, small trade operators and 

transport operators, we are still talking of a very substantial sum of almost 

Rs. 50,000 crores as Non-Performing Assets. Now, this is one of the 

237 



RAJYA SABHA [22 December, 2004] 

reasons why we voted these amendments to the Act, that is, to ensure 

that institutions would be able to recover some of these dues. But this is 

only a tip of the iceberg. We have a long, long way to go before we actually 

try to do something very meaningful. The Finance Minister yesterday was 

mentioning that the net NPAs have come down. In a recent meeting of the 

Standing Committee,—Shri Venkaiah Naidu is a man known for his humour; 

he was heard saying "vision, mission, lotion; able, stable, capable" — he 

came out with a brilliant definition of Non-Performing Assets. He was lis- 

tening to all the bankers explaining the difference between the Gross NPA 

and Net NPA. He asked them, "Tell me, what is the difference between the 

two"? The chief of the State Bank of india said, "Well, Sir, the Gross NPA 

is the total amount of money that is actually owed to us. The Net NPA is 

the amount which we have written off. We have made a 'write-off which we 

hope to recover". So, Mr. Venkaiah Naidu said, "Will you ever recover 

this"? The banker said, "Yes, we hope to recover it at some stage". Shri 

Venkaiah Naidu said, "In other words, this is a write-off that is not written 

off". So, I think in this miasma of Gross NPA and Net NPA, let us not get 

lost in these definitions. The fact of the matter is that this is Rs. 50,000 

crores in the economy, waiting to be recovered. And what are we doing 

about it? That is the real issue. I think the step that the Finance Minister 

took by amending the Securitisation and Reconstruction of Financial 

Assets and Enforcement of Security interest Act, 2002 (SARAFESI Act) 

was only one small step. 

Sir, we have set up Debt Recovery Tribunals. There are 29 Debt Recovery 

Tribunals. Rs. 92,000 crores worth of cases have been filed; only 

Rs. 8000 crores have been recovered. And we were told, when we went 

and met some of the Debt Recovery Tribunals, that one of the key problems 

in the Tribunals was the fact that they did not have Recovery Offi-cers. 

Recovery Officers' are appointments of the judiciary. More often than not, 

these are delayed. In other words, you can file the cases to get them to 

adjudicate, which takes time. And to recover what is adjudicated, takes 

even more time. So, I think this is an issue that demands the Finance 

Minister's immediate attention. What is he doing to bring about a greater 

sense of urgency and effectiveness in the Debt Recovery Tribunals? 

Sir, about Asset Reconstruction Companies, some time ago it was 

said that we would set up these asset reconstruction companies. Three 

Asset Reconstruction Corporations have been set up. I would again like to 

ask the Finance Minister, what impact this has had on the recovery of 

Non-Performing Assets. The short point is that just by amending the 
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SARAFESI Act, we have created a window of opportunity for institutions 

to recover their money. But this is a much larger issue. And I don't see the 

same sense of urgency, the same sort of mission-approach to recovering 

this money which is, after all, public money available for the public exche- 

quer for investment in social sectors. And I think we do need a very time- 

bound approach to recover these Non-Performing Assets from various com- 

ponents of our financial system. Otherwise, we will congratulate ourselves 

by saying that Gross NPAs are coming down, Net NPAs are coming down, 

and the problem is not as serious as it is being made out to be. 

Let me now turn to the fourth point which is about packages, and which 

was raised this morning. The Government has avoided the use of the word 

'package'. They are now talking about Revival and Reconstruction Plans. 

In the last few weeks, some Reconstruction Plans have been announced 

both for Jammu and Kashmir and the North-East. I think, Sir, it is an 

opportunity, at the same time, to pay adequate attention to the way these 

huge Revival and Reconstruction plans are going to be implemented. 

Otherwise, this is public expenditure down the drain. 

I did a quick exercise this morning, based on a study of all the State- 

packages that was done by the Reserve Bank, for the North-East. We are 

all very concerned about the North-East. We are all concerned that we 

should spend more money is the North East; and the Prime Minister and 

the Finance Minister both have announced major revival plans for some 

States in the North-East. 

Sir, if you look at the North-East, and if you just look at some of the 

figurs, they are really very starting. Eighty-four per cent of Arunachal 

Pradesh's expendiure comes from the Centre; Fifty per cent of Assam's 

expenditure comes from the Centre; seventy per cent of Meghalaya's; 

eighty per cent of Manipur's, eighty per cent of Nagaland's; seventy per 

cent of Tripura's; and seventy-one per cent of Mizoram's expenditure comes 

from the Centre. Every year, for the Seven Sisters of the North-East, 

Rs.30,000 crores are spent; this is non-defence, non-military expenditure. 

Rs.30,000 crores are spent; every year in the North-East, out of which 

Rs.20,000 crores comes from the Centre! The question could then be 

asked: where is all this money going? Rs. 20,000 crores a year for a 

population of thirty million people. On per capita basis.this is the highest 

in the country and, yet, nobody has really asked this question of the 

eficacy of public expenditure in this critical region. At least, I have come to 

the conclusion that successive Governments have used corruptionas a 

mode of cohesion, that we have these sensitive regions of the country, 
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and we assuage our social conscience by saying that we will have a 

reconstruction plan, we will spend more money; but we are not bothered 

about how this money is being spent. 

We are not bothered about how this money is being spent; we are not 

bothered where this money is going. The money may be extorted; may be 

going to militant groups, may be going to terrorist groups. Who knows? 

But, every year we take pride in announcing huge increases in outlays. 

SHRI FALIS. NARIMAN (Nominated): If you don't mind, main source of 

indigenous income of many of these North-Eastern States was the lottery. 

Unfortunately, under the Central Act, we have banned them from having 

State Lotteries in their own States. A large amount of money used to be 

generated from these lotteries. That is were the money goes. 

SHRI JAIRAM RAMESH: Sir, the point on packages which I want to 

highlight to the hon. Finance Minister is that it is high time you bring some 

system of discipline into public expenditure in some of the States which 

are seeing year after year ramp-up in reconstruction and revival plans. 

This applies to the North-East; this applies to Jammu and Kashmir, and, 

it, certainly, applies to Bihar which has seen a special expenditure pack- 

age in this year's Budget. I think, while a case can certainly, be made out, 

and I am sure the Finance Commission, whose recommendations would 

be made public, I hope, would have made recommendations for increasing 

expenditure in backward States without a commensurate attention being 

paid on where this public expenditure is going, the accountability associ- 

ated with this public expenditure, I am afraid, Sir, Parliament will be voting 

money, year after year, without getting any adequate returns for this. 

Finally, Sir, I want to talk about tax reforms for which both the Prime 

Minister and the Finance Minister are on record as having said that in the 

next few months the economy is going to be kick-started or buoyed up by 

major big bang tax reforms. Sir, central to this is going to be the introuction 

of the Value Added Tax; central to this is going to be the transition to the 

VAT. It has been announced that from 1st April, 2005, we will make the 

transition to the VAT. This is only the fourth such announcement that has 

been made in the last ten years. Four times- April 1, 1994; 1, 1996; 

April 1,2003 and now April 1,2005. This has been a moving April 1 target. 

I hope this time April 1st would be sacrosanct, and even if the Delhi Gov- 

ernment objects, even if a few Governments object, the majority of the 

State Governments would make the transition to the VAT. But, in the pro- 

cess of making the transition to the VAT, I would request the hon. Finance 

Minister to allay many of the fears and concerns that have been expressed 
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by my colleagues in this very House that while the VAT is good; while the 

VAT should be welcomed, it should not be seen as an invitation for harass- 

ment of small dealers and small traders. That is why the concept of intro- 

ducing a threshould value, which, I believe, is being introduced by the 

Empowered Committee, is very important. How actually the VAT would 

work in practice, what it does to documentation for traders needs to be 

explained in a very simple language. I think, we need a very massive 

public education campaign of the type that you mounted on the service 

tax, in the case of VAT because quite clearly the succes of this Budget, 

the success of the next Budget is going to be determined by the success 

you have on revenue mobilisation. And that, a successful implementation 

of the VAT is necessary. 

Finally, Sir, let me say that the Appropriation Bill and the mid-year 

review of the economy have come in the midst of a most unexpected 

revival in the economic fortunes. I still remember May 17,2004, when the 

markets fell by unprecedented 28 per cent, and today, we are asking 

ourselves the question how long the market boom will continue. On May 

17, we were asking, what is the bottom that the markets are going to 

actually to discover for itself? But, I do hope that the Finance Minister will 

not be lulled into complacency; rather, I am more worried by a market that 

is going up in the manner it has grown in the last few months than by a 

market falling. The fact that the markets are very healthy, the fact that the 

Fll flows have been very, very buoyant, have created undoubtedly situa- 

tions of economic confidence internationally and nationally, but it has also 

created other challenges for managing the price situation, for managing 

the inflationary expectations and so on and so forth. 

So, I think, all in all, while the Appropriation Bill needs to be voted, while 

the mid-year review of the economy does paint a fairly robust picture of the 

economy, there are structural problems that need to be addressed, and 

those structural problems have largely to do with increasing the revenue- 

raising capacity of the Government because quite clearly unless the Gov- 

ernment is able to raise more revenues quickly, many of its social expen- 

diture commitments are not going to be met. Thank you, Sir. 

tSHRI S. ANBALAGAN (Tamil Nadu): Mr. Deputy Chairman, Sir, thank 

you for giving me this opportunity to make a few points on the Appropria- 

tion Bill for 2004-2005 on behalf of AIADMK. When the hon'ble Minister 

presented the budget for the year 2004-2005 in the Lok Sabha, he made 

fEnglish translation of the original speech delivered in Tamil. 
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an observation. He said that it would take some six months to achieve the 

goals set out in the budget. Today, when we are discussing this after 

almost six months, we have to look back and think as to how far these 

promises have been fulfilled. There was reference to the National Common 

Minimum Programme and seven clear economic factors were set to be 

achieved. Now that almost six months have passed, I would like to know 

how many of them have been achieved and to what extent they have been 

realised. 

Sir, whatever be the claim, it is a fact that the common man continues 

to suffer greatly by the ever increasing price rise. Therefore, I am com- 

pelled to mention what the Finance Minister said in his budget speech. He 

said, Economy augurs well. Though there could be ups and downs the 

price front will be benign. I would like to ask the Finance Minister whether 

the price front as prevailing now, is, benign. Is it a promising situation? 

Very recently, while replying to a question in the Lok Sabha, the hon'ble 

Finance Minister said that the value of rupees is 21.78 paisa in Assam 

and 16.18 paisa in Delhi. If a poor labourer earns 50 rupees a day, then the 

worth of the money is only 10 rupees. With that money the poor man has 

to make both ends meet, educate his children, have a shelter, look after 

the health of family members and save for the future as well. Is that all 

possible for a common man? 

Sir, a great thinker, Alexander Campell once said, in a country where 

the differnece between the maximum and the minimum wage is too high, 

corruption ought to prevail. I am referring to this because, in a country 

where the majority is suffering without the basic amendities, there is ex- 

travagant opulence on display on the other day. Then now are we going to 

make India a developed country. Unless poverty is completely eradicated, 

no developmental scheme can be implemented successfully. I wish to refer 

to some issues concerning the States,Tamil Nadu in particular. The loans 

with less than 13 % rate of interest should be set off in the interest of the 

States. The loan schemes that have been stopped with effect from 2-10-2004 

should also be commenced. This will help the states and lessen their finan- 

cial burden. States will also be able to reduce their debt burden. On behalf of 

the people of Tamil Nadu, I wish to make a demand. The hon'ble Chief 

Minister of Tamil Nadu Dr. Puratchithalaivi Amma has demanded funds to the 

tune of 18,000 crore rupees for developing Chennai and over a period of 10 

years. I request the Centre to provide funds for developing Chennai on the 

lines given to Mumbai and Delhi. The demand for an airport in Chennai on 

international standard short also be considered favourably. 
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Sir, I have another point pertanning to Taminadu. In my native district of 

Namakkal as well as in the districts of Villuparan Trichy solem. and 

Dharmapuri there are about 450 factories producing starch and sago from 

cassava. Over 1 lakh workers are employed in these factories. Their liveli- 

hood is dependent on these factories. But this industry is in doldrums 

now. Because, under WTO Agreement, raw materials are important from 

Thailand to India under reduced duty. This has affected the sago Indus- 

tries adversely. Not only the industrial workers, but also the farmers grow- 

ing cassava are adversely affected. I appeal to the hon'ble Minister to 

kindly bail out this sago and starch industry from the current crisis. 

Sir, I have one last point to make. Under the directions of the hon'ble 

Prime Minister a Central team visited Tamil Nadu last week to assess the 

damage caused by flood. That team had visited various affected areas in 

the State and also met the hon'ble Chief Minister of Tamil Nadu. Our 

hon'ble Chief Minister Dr. Puratchithalaivi Amma has demanded enough 

funds to provide relief to. the farmers and other affected people. As the 

hon'ble Finance Minister hails from Tamil Nadu, I appeal to him to provide 

funds as demanded by Tamil Nadu. With these words I conclude. 

SHRIJIBON ROY (West Bengal): Thank you very much sir. The Appro- 

priation Bill has already been passed by the Lok Sabha. Our discussion is 

merely a technical discussion. I think the hon. Minister will take it as an 

input for the next budgetary preparation. Of course, I am not a knowledge- 

able person on economics. I cannot go deep. But still I would like to 

raised. First of all, if you want to take the yardstick growth alone to mea- 

sure a economy, of course, we are growing. I compliment you for that, 

during the last six months. 

SHRIARUN JAITLEY (Gujarat): Last six years. 

SHRI P. CHIDAMBARAM: There were years in which there was growth 

and there were years in which there was stagnation. 

SHRI JIBON ROY: You have done an amazing thing in agriculture. It 

was minus growth during the first six months of the last year and this time 

they have grown by more than four per cent. They have gone back to 2002- 

2003 level. They have grown. Obviously, industry also, in manufacturing, 

in capital goods, in mining, in all areas you have grown. But the point is 

that, whether an ecnomy can be charged up only by the yardstick in the 

growth of economy. This is my simple point. I understand that that 

globalisation did not take care of the distribution side of the economy or 
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liberalisation side. So take care. As far as distribution is concerned I think 

Mr. Jairam should have spoken for one minute. In the total speech you 

could have spared one minute only. Let it start with one minute in the latter 

period whereby the distribution side will be discussed in the Budget and 

we can also discuss it. But on the point that he said, I would ask, "you 

were speaking about the old rhetoric". Employers were making this rheto- 

ric twenty years back, organised and unorganised. Now the situation is 

completely different. 

I would like to know the policy matter of the Government. You may take 

one month's time to give an answer. During the last fifteen years, twenty 

years of globalisation and liberalised economy, growth has taken place in 

the industrial economy. But how much of that growth has come out of the 

productivity increase, and how much has come through labour increase? 

Everybody knows, nowadays, in the private sector the casualisation of 

jobs is taking place. All are unorganised. Nobody is organised nowadays. 

I wish to know from the Government how much of it has come through 

productivity and how much of it has come through labour increase. There 

is a current estimate made by some economists that out of the total 

production increase forty per cent has come through growth of 

productivities—machine productivity and labour productivity—not even 

through increase of casual labour. You should keep this in mind, when you 

make rhetoric. You should know what you are speaking. I would like to 

place before you, Sir, as I understand, that people have accepted 

globalisation and liberalisation. Don't discuss distribution, discuss only 

production. But sometimes some assessment should be there, how it will 

be reflected in distribution line also. At least one was doing it. In the recent 

assessment it has been said that in all the under-developed countries, 

where such an adjustment has taken place a peculiar type of development 

is taking place in the distribution line. Firstly, the wealth of the poor and 

the middie class is being redistributed. Poverty and middle-class wealth 

is being redistributed among themselves. As a result more and more people 

are coming above the poverty line because poverty is being redistributed 

between the poor and the middle class. A second phenonmenon that is 

taking place is that the gap of income is being widened. In our country, the 

second phenomenon is working. The first phenomenon is not working. 

Keep it in mind. It is a dangerous thing. In 1993, the poverty line was 39 

per cent; in 1996, it was 37 per cent; in 1998, it was 27 per cent. You are 

talking about our economy. But have you gone through the report of the 

World Food Organization? They have said that during 1998 to 2002, the 

number of hungry people in India had increased by 13 million. Five Years 
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ago, the hungry people were reduced by 18 million. From reduction, it had 

increased. If you calculate, Sir, you will find that from 1998 to today the 

poverty line has gone down. This pendulum swinging is taking place in the 

Indian economy. Mostly, hunger is coming back because of the malnutri- 

tion of the children. Now, 10.6 million children, up to the age of five, die 

every year. Sir, this is for information, and, probably, you know one 

Abhayankar Bank Committee was constituted in Maharashtra. They have 

calculated that deaths due to malnutrition in Maharashtra are around 

1,60,000 in a year. It is the most developed industrial State of the country. 

If this is the picture, what is happening at the ground level? You have to 

take note of it. You may believe in globalisation. You may believe in 

liberalised economy. You may believe in growth in economy. But you have 

to make an assessment of what is happening in the distribution line too. In 

the rural economy, the self-employment is going down, both in the cases 

of male and female. The condition of the poor is deteriorating. The situa- 

tion is such that if you go in for agriculture, agricultural economy cannot 

absorb and share production of the entire agricultural economy. I have 

gone through your speech and papers, circulated when the subject of 

price rise was discussed. You will find that in the case the agricultural 

products, produced and consumed in our country, price is not rising. The 

prices of cereal and foodgrains are not rising. The prices of agricultural 

products produced by our peasantry are not rising. But the prices of agri- 

cultural products, finished in the mill, are increasing. Agricultural products 

are imported. Their prices are rising. The prices of milk products are ris- 

ing. The number of live stocks are going down. Milk is coming from out- 

side. The price of everything is rising. The price of edible oil is rising. The 

price of sugar is rising because it is processed in the industry. But the 

price of foodgrains, cereals and other things, is coming down. Now, cab- 

bage is being sold in the market at a cost of rupee one. People are not 

getting back even the cost of petrol, and diesel, the prices of which are 

falling. Therefore, the condition is that even if growth is there in agriculture, 

you cannot absorb ...(Interruptions).... Even if growth is there in 

agriculture, people cannot absorb ...(Interruptions)... What is it? 

...(Interruptions)... 

�� ����� ���K�� (�ह���0 */�9) : *�4� "�4
 �� 7�� �
�� 	� �,1 �,�/�� 
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SHRI JIBON ROY: /��=#, /��=#....()�
*�%).... Please don't talk, every- 

body knows my economic philosophy. ...(Interruptions)... You understand 
it. ...(Interruptions)... 
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MR. DEPUTY CHAIRMAN: Mr. Jibon Roy, don't answer him. ...(Inter- 

ruptions)... 

SHRI JIBON ROY: The point is that you don't understand the 'ABC of 

the economy. ...(Interruptions)... Don't argue with me. ...(Interruptions)... 

You have said (Interruptions)... You have said (Interruptions)... 
 

MR. DEPUTY CHAIRMAN: Mr. Jibon Roy, ...(Interruptions)... Please 

sit down. ...(Interruptions)... �
 �6] 
�4#3  ....()�
*�%).... No; no, I have not 

allowed you. ...(Interruptions)... 

SHRI JIBON ROY: You have said with full responsibility ..............(Interrup- 

tions)... When people were dying, you were chewing badam. 

...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Please sit down.... (Interruptions)... Please 

sit down. (Interruptions)... �
 �6] 
�4#3  ....()�
*�%).... 

SHRI JIBON ROY: You don't bother about people... (Interruptions)... At 

least, now we have got some breathing time. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Nothing will go on record. ...(Interruptions)...  

/��=#, �
 ���-��� �� 4�<">��" �� ���
# 3 �
 �6] 
�4#3  ....()�
*�%).... 

SHRI JIBON ROY: Sir, at least, we have got some breathing time. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Jibon Roy, you address the Chair. ...(In- 

terruptions).. . Why are you taking cognisance of that? .......... (Interruptions)... 

They want to provoke you and you get provoked. ...(Interruptions)... 

SHRI JIBON ROY: Sir, at least, now, ...(Interruptions)... 
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SHRI JIBON ROY: Mr. Deputy Chairman, Sir, I am raising this issue 

because....... (Interruptions)... 
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 �� �J ��	 ����� (�ह���0 */�9) :  �� ह�� /�= �"��  	�S  /� "ह� ह�3 4��� 
��ह# �� �
�, /�= �"��  ��� �"� 3 

SHRIJIBON ROY: I never look at you. ...(Interruptions)... 

�� :������� : �
 �6�]# �
 �6] 
�4#3  ....()�
*�%)... Mr. Jibon 

Roy, don't look at that side. ...(Interruptions)... Look towards me. 

...(Interruptions)... 

SHRI JIBON ROY: Sir, I am raising this issue because of the fact that 

during the last 6-7 years, we have passed through a time when there was 

no scope to discuss economics with the people. People were involved 

with extraneous issues. Now, the time has come, and I urge upon the 

Government so that economic and democratic issues are discussed with 

the people and the masses. That is why, openly, I raised this issue for 

discussion. 

Sir, obviously, we have to take care of the peasant. Mr. Finance Minis- 

ter, potato is grown in my State. We are trying to export potatoes and 

trying to build infrastructure for that, but no SCBs are available, no fertil- 

izer is available, and it is not going into the State. You have to ensure this 

so that poor peasants are saved and a regular supply of fertilizer is en- 

sured. 

Then, I come to Employment Guarantee issue. Whatever economics 

we follow, we have a united Common Minimum Programme. We are com- 

mitted to carry forward the Common Minimum Programme. They may try 

to create a breach between you and me. Sometimes, I grieve that I may 

not be able to make friends with you in my lifetime. ...(Interruptions)... 

I may not be able to make friends with you in my lifetime because of your 

economic policies..........(Interruptions)... 

MR. DEPUTY CHAIRMAN: Please, please ............(Interruptions)... 

SHRI VIKRAM VERMA (Madhya Pradesh): He belongs to the Left. Let 

him sit on the left side. ...(Interruptions)... 
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SHRI JIBON ROY: They have to withdraw from communal politics. Oth- 

erwise .......(interruptions)... 
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SHRIJIBON ROY: They know what economy they followed. As regards 

the employment generation, you have to take care of it. The Employment 

Guarantee Scheme was introduced in this House. (Time bell) Sir, I will 

take three to four minutes. I am new in Economics ...(Interruptions)... In 

the Employment Guarantee Scheme, the urban poor has been ignored. 

My second point is, if you take a position that States will finance it, it 

means nobody will finance it. Therefore, you have to take care of it. A 

consensus has to be built up, so far as the Employment Guarantee 

Scheme is concerned. Sir, I will make two, three more points. The first 

point is that our foreign exchange reserves have gone up to, probably, $ 

130 billion. What are you doing with that money? The first thing I 

understand is that you are financing current account deficit. I do not 

know about this. You may answer it. But sometimes, I fee! that we are 

financing the deficit of the USA also by buying Treasury Bonds at a low 

rate of interest. Now the problem that we are facing is the price of dollar 

is declining, dollar is weakening, and, at a point of time, it was thought 

that American economy will grow and they will be able to absorb.the 

shock. Now, if you compare, to some extent, American economy is 

growing faster than that of the Japanese Economy or the European 

economy, but, still, American current account deficit is increasing. It is 

now at a level of $ 475 billion or so. If that is the position, whatever 

reserves you have in the foreign exchange, they are now declining by 

itself, vapouring out in itself. In that case, I want to know whether any 

precaution is required or not. As regards the petroleum, we produce 0.05 

per cent of the world production, but our population is 25 per cent of the 

world population. So, we will have to import petroleum continuously. 

There is no other alternative here. For deep sea exploration of petroleum 

and other issues, what are we doing? As regards the international 

agreement with petroleum companies, what are we doing? Sir, some 

diplomatic steps are required, probably, to be taken by other countries. 

I believe, you will take care of that. With these words, I support the 

Appropriation (No. 4) Bill, 2004. 

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Sir, I rise to support 

this Appropriation (No. 4) Bill, 2004. Sir, my friends have spoken very 

exhaustively about the comprehensive economy of this country, espe- 

cially, Shri Jai Ram Ramesh. I will be confining myself to the precarious 

financial position of the States in this country. Sir, as regards the financial 

position of the States, especially, the weak States, I would say that they 

are totally unable to meet the demands of the people. Their debt has gone 

up. All States put together are owing to the Government of India to the tune 
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of 2.5 lakh crores, subject to the correction by the Finance Minister. I have 

read it in an article. And, slowly, from 1993-94 to 2003-04, that is, 2004 

March end, the debt GSDP ratio (The debt to Gross State Domestic Prod- 

uct of the States put together) has gone up from 18.7 to 29.1. Out of the 

total GDP, 29.1 is the debt of the States. And the funds at the disposal of 

the States are very, very meagre to spare for the development of the States, 

and they continue to borrow to finance current spending, especially, poor 

States like Bihar, Uttar Pradesh, Madhya Pradesh, and Rajasthan. Sir, I 

would like to quote a study made by the FICCI. The report says that 

unless the quality and quantity of the productive expenditure is drastically 

improved through restructuring and management of expenditure, revenue 

reforms and mobilisation, India's growth and human development will come 

to a half. It is true, Sir. Sir, what I am trying to say is — I don't want to 

politicise any issue; kindly don't take it in that perspective; I am advising 

you friends—that there is an impending necessity to prepare a road map 

for toning up the State finances. Sir, right from the Sarkaria Commission, 

the States have been demanding an increase in the devolution of funds to 

the States, and the responsibility of the States is much more than the 

Government of India. I do not say the Government of India doesn't have 

any role; it has a role. It has a federal role there. It has a catalystic role 

that the Government of India has to play. You keep all your vital sectors in 

your control. You have been formulating schemes for the rural develop- 

ment, for empowerment of the people without knowing the resources avail- 

able there, without knowing the demands of the people there. So, the 

State Governments are the best intermediaries, and they should be al- 

lowed freedom to formulate the schemes for the empowerment of the people 

in those areas. They know what are the resources that are available there; 

they are the best institutions to formulate the schemes. So, all along, 

irrespective of the Government in power, — I had been pleading with the 

NDA Government also earlier in this regard — I am saying that whatever 

funds you want to give to the States, give it, but, not through the schemes 

which you are formulating and thrusting on the States because, there is 

an overlapping. I read in a newspaper what late Rajiv Gandhi had once 

said. He had said that only 15 per cent goes to the poorer sections out of 

the total money that is spent. I don't think it is an exaggerated statement. 

It is true. Sir, overlapping is there. This overlapping entails wastage of 

some expenditure. On the floor of this House, I have been making this 

request on umpteen times. And, that is the reason why the States are 

opposing the Centre to levy the taxes directly on the States. Now, you 

have included 71 services under the net of service tax. And you are 
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mopping up a major portion of this. If I am correct, that is going to the 

divisible pool. And, you are giving a very paltry percentage to the States - 

- 28 per cent to the States; 1.5 per cent from the additional excise duty to 

those who are not levying taxes on paper, sugar and textiles. So, putting 

together, it is 29.5. Now, I read in the newspapers that the Twelfth Finance 

Commission has made a recommendation to increase it by one per cent; 

one per cent for five years, per annum 0.2 percent. ...(Interruptions)... You 

must be knowing about it more because you are in a position to access 

the report because it was not made public. I came to know about it only 

through the newspapers. What I read in The Economic Times is that one 

per cent has been recommended as an incremental allocation to the States, 

which have been demanding 50 percent. And, you mop up the resources 

by levying the taxes directly on the people, you keep it with you and the 

States are always knocking at the doors of the Government of India with a 

begging bowl. You are making the States more impoverish, irrespective of 

the Government in power. Sir, unless the States are strong, the Centre 

cannot be strong. The State has to be strong. Sir, this is my request to the 

Finance Minister. They may say that it is the Constitutional authority; the 

Finance Commission has made this recommendation and so, it will bind 

us. But that won't cut ice; honestly. You have to empower the States 

financially. That is the only need of the hour. And, that is the reason why 

the State Governments are vehemently opposing the Government of India 

in levying taxes on the States. That is the only reason because, they 

can't allow you to enter into their shoes and they be at the mercy of the 

Government of India. When persons, who have served in States as Minis- 

ters, become Central Ministers, they are also not keeping all these things 

in their view. When persons are Ministers in States and make some 

demands, generally they do not press for those demands when they enter 

into the Central Cabinet. It is a very unfortunate thing. 

SHRI P. CHIDAMBARAM: You are referring to Shri Yerran Naidu. 

..(Interruptions)... 

SHRI C. RAMACHANDRAIAH: It is not applicable to you. 

...(Interruptions)... 

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): 

Shri Yerran Naidu is not in the Government. It applies to you. 

...(Interruptions)... 

SHRI C. RAMACHANDRAIAH: I fully concur with the views expressed 

by Shri Jibon Roy. Thanks to our protagonists of reforms! Since 1991, 
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reforms are being implemented and it is a virtual transformation of 

economy. I am not an Economics student. But I have studied at the 

grass-root level and in the society as to how people face transformation 

of economy. Over a period of time, we could build 'islands of prosperity', 

against 'ocean of poverty' in this country. Twenty-five per cent of the GDP 

is being shared by more than 65 per cent of the people—people depend- 

ing on agriculture are more than 65 per cent and their contribution is only 

25 per cent. As a layman, I can understand that this wealth of 25 per 

cent of the GDP is being shared by 65 per cent of the people. You see 

the economic imbalances. What happens to our Directive Principles in 

which we proclaim that we will eradicate these economic imbalances in 

this country? Let us go to the structural level. Increase of revenue deficit 

and the budget deficit is a matter of time, and the Finance Minister is 

quite capable of solving all these problems. But let us go to the struc- 

tural problems in which the economy and the nation are confronting. 

There is a lot of confusion in policies. In the Mid-term Review, you said 

that subsidy has to be rationalised and it should go to the proper-tar- 

geted groups. I do agree. But what is your exact policy on subsidies? 

Have you one policy at the national level and the different policy at the 

State level? Let there be a planning. Yours is a national party? We be- 

long to regional parties, so we take care of our States and talk about our 

States. The national parties have failed and, therefore, there is a lot of 

emergence of regionalism. Regional parties have come up and they are 

being strengthened. If the present state of affairs and the present poli- 

cies continue, ultimately this country will be totally ruled by regional 

parties only. National parties have to take care of it. I congratulate the 

Finance Minister because he has enacted this Fiscal Responsibility and 

Budget Management Act which is to be implemented from this year. The 

revenue deficit should have been 45 per cent for the first half of this year, 

but it has gone up to 78 per cent. It is not his fault. I do admit because 

the Finance Minister is facing so many constraints. But infrastructure is 

badly needed in this country, and we are unable to get investment for our 

rural roads, irrigation, etc. Banks are flooded with funds. Why don't you 

spend those amounts? Your godowns are flooded with foodgrains. Why 

don't you use all foodgrains? You should provide infrastructure for irriga- 

tion. Sir, even today, this country's economy has to depend upon the 

vagaries of monsoon, and last time Mani Shankar Aiyar said, let us see 

towards the Allah. So, we are seeing towards rulers. We, the common 

men, are seeing towards rulers, and you be benevolent. There is 

thousands of crores of black-money in this country. ...{Interruptions)... 
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SHRIV. NARAYANASAMY (Pondicherry): World Bank. 

SHRI C. RAMACHANDRAIAH: You better interact with your Finance 

Minister.... (Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, please continue. 

...(Interruptions)... 

SHRI RAVULA CHANDRA SEKAR REDDY: Yesterday, in the morning, 

in reply to a question the hon. Finance Minister was saying that it is a 

misconception. We are the founders of the World Bank. It was the an- 

swer. You tell it to Mr. Narayanasamy. 

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please. ...(Interrup- 

tions)... 

SHRI C. RAMACHANDRAIAH: Why has Chandrababu Naidu become 

an obsession to Mr. Narayanasamy? 

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, why are you... 

SHRI C. RAMACHANDRAIAH: But, Sir, you should prevent him. 

...(Interruptions)... 

SHRI S.S. AHLUWALIA: Sir, please tell Shri Jairam Ramesh to 

educate Mr. Narayanasamy that what is World Bank. 

MR. DEPUTY CHAIRMAN: He is doing it. They are sitting together 

...(Interruptions)... Mr. Narayanasamy, you are the Chief Whip and you 

have to help the Chair. 

SHRI C. RAMACHANDRAIAH: Sir, the hon. Finance Minister is very 

happy. I am equally happy that more FDI is coming into this country. But, I 

want to ascertain to what extent, they have gone into the primary market. 

Ultimately, more funds in the secondary market through this FDI route, our 

experience shows that it has created more scams. When Ketan Parekh 

scam occurred, everbody felt happy that the Sensex had gone up, but that 

was totally disproportionate to the fundamentals of the economy. I am not 

expecting that. I am not a pessimist. I am an optimist. I am not predicting 

any doom. But, we have to be cautious—Sensex has gone up to 6400— 

because, Sir, our regulators are not that strong. The economy is going 

through transformation and the archaic and anarchic forces are trying to 

exploit the economy of this country. So, we have to be careful. Reserve 
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Bank, Company Affairs Ministry and the Law Ministry are there. There are 

so many regulating authorities which were created to take care of the 

economy of this country. (Time-bell,) My request is that you strengthen the 

regulators. Just because Sensex has gone up to 6400; it is one of the 

indications that we should feel happy, that there is buoyance in the market, 

that economy is growing up. But, you have to continuously monitor the 

situation and I am confident that a person like you will deliver the goods. 

MR. DEPUTY CHAIRMAN: Please conclude. 

SHRIC. RAMACHANDRAIAH: Sir, I am concluding with a request that 

even if the Twelfth Finance Commission recommends one per cent in- 

crease only, kindly make it a point this year, that the devolution of funds to 

the States should be increased. 

SHRI BIMAL JALAN (Nominated): Thank you, Mr. Deputy Chairman, 

Sir, for giving me the floor. I should start, perhaps, by declaring my bias, 

which is with the present Finance Minister. I am a great admirer of the 

Finance Minister and I have worked closely with him over the last 20 years 

in different capacities, and I believe, that he has managed the short-term 

finances in the Government as well as they could be. So, I don't want to 

make any short-term points or a point about the Appropriations Bill perse. 

But, some extremely important issues have been raised which are of a 

long-term nature. With your permission, I would just make three or four 

points which are of some importance from the long-term management of 

Government finances and Government's role in the economy. Sir, the first 

point, which strikes one as one looks back, is that India, our country, has 

been particularly fortunate in having excellent Finance Ministers through- 

out and, most of the times, excellent Prime Ministers. Shri Yashwant 

Sinha was there; Shri Jaswant Singh was there; Shri P. Chidambaram is 

here; Dr. Manmohan Singh was there; Shri Subramaniam was there, to 

name a few. If you just go through the list, they are the finest Finance 

Ministers you had, with, perhaps, one or two exceptions, over the last 57 

years. And, yet, the kind of long-term issues that we have heard today, are 

very rare. In 1956,1 recall, in the Second Five Year Plan, it was said that 

by 1981, the country would have so much public savings because of the 

public domination, commanding heights and so on that we would not need 

taxation. This is in writing in the Second Five Year Plan. I remember, in 

1986,1 must have written that paragraph saying that the country is on a 

new growth path. In 1991, we had the worst crisis. Today, again, there is a 

great deal of joy. I think, that is, perhaps, interesting. We must take note 
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of it. But, the more interesting long-term point-of-view is that despite 

having this great Chamber, that great Chamber, despite having the best 

Finance Ministers, the great Prime Ministers of our country, why do we 

come back to those real issues of distribution versus growth, of low growth, 

of periodic crisis, of joy followed by a great deal of despondency. So, this 

is the first issue that I want to mention. I won't give you the answer but the 

point I want to make is that irrespective of which party has been in power- 

we have had United Front Government, we have had Congress Govern- 

ments, we have had BJP Government, we have had NDA Government, we 

have had various formations-there is something underlying the processes 

of Government decision making which makes it more difficult for the 

Government to deliver what we promise. 

Let me just give you a few broad statistics. Despite proclamations, to 

the contrary fiscal deficit continues to be high, despite proclamations, to 

the contrary our public savings, instead of being positive, are negative by 

four percentages of GDP, and that means we are taking the public money 

and spending it somewhere, doing something. Where we are spending, 

what we are doing; we don't know. So, Sir, this is the first issue that I want 

to raise. May be there is some occasion when we can deal with it. The 

issues are more fundamental, and, the economists have analysed it, some 

of the public choice theorists have analysed it. The real issue is that the 

Government expenditure patterns are such that they don't yield what you 

think they should be yielding. 

Sir, I go back to the point mentioned by Shri Jairam Ramesh about the 

under utilisation of Plan funds. It is the actual delivery of the services that 

you promised to the people, and, that is where we fail. So, this is the first 

issue. I am not giving you the answer but I think there is something within 

the system, as a whole, where what we promise we cannot deliver, what 

we spend, we cannot buy, what we do always leads to the reoccurrence of 

the problems irrespective of how brilliant the Finance Ministers are, how 

great the Prime Ministers are, and, how vocal the Parliament is. This is 

the issue, and, I think, perhaps we will have the opportunity to rebate it 

sometime. 

Sir, the second long term important point is: why is the expenditure man- 

agement difficult? It is difficult because all Government expenditure benefits 

someone. It may be a contractor, it may be somebody else, but somebody 

is getting that money, and, he forms a coalition of interest around that expen- 

diture which makes it very difficult to rationalise that expenditure. 
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Over a period of time, what you will find is that when you say, I am going 

to make plans, I am going to do capital expenditure, I am going to build 

roads, but you won't be able to do that because most of the money is 

going to go somewhere which will not, what you say, deliver to the people, 

and, that is the core issue. My first suggestion, therefore, to Mr. Jairam 

Ramesh is that instead of looking at under utilisation of Plan funds, why 

don't we fix the individual responsibility for ministers to say that this is my 

implementation target for the current year, so many square kilometres of 

road, so many ports, so many jobs etc. I mean employment generation 

also, and, I think, the Bill is going to come up. 

Let somebody take the individual responsibility away from the collec- 

tive responsibility to say that I will implement the programme to generate 

so many jobs in a productive way, but you won't, and, I can tell you now, 

you won't. Next year or two years later, may be you would have a new 

Minister or a new Government or new something, and, they would sit in 

judgement on the previous Government after sometime. So, unless you fix 

up the responsibility for fiscal implementation, you are not going to make 

progress. And, therefore, I would say, if Mr. Jairam Ramesh is serious 

about it, let us set this pattern in the new Budget that each Ministry says 

what it is going to do, not in rupee terms but in physical terms. You debate 

it, you hold the Minister responsible. When a new Minister comes, he has 

either to change the target, or, he has to again abide by the same target. 

This is one suggestion. 

Secondly, fiscal deficits have been increasing, revenue deficits have 

been increasing and capital expenditure has not been going up. What you 

have been doing is you have created a whole, what I might say, parapher- 

nalia of expenditure control, which leads to a lot of wastage. I know we 

have discussed it in the Parliament, for example, the scheme for distribu- 

tion of food. You have got the Centre, you have got the-States, you have 

got vertical ministries, you have got different agencies vertically, and, you 

have got sideways Ministry. For example, agricultural loans, this has been 

discussed here. NABARD, the Central Government agency, gives loans 

at six per cent interest. The farmer gets it at fourteen per cent interest. 

Why? It is because there are so many people involved, and, everybody 

makes a loss by the way. In between, there is a primary government 

agency; there is a co-operative agency at the District level, at the Central 

level, at the State level, and so on and so forth. So, my second suggestion 

to the Finance Minister is, not to the Finance Minister only, but to the 

House collectively because Finance Minister has to take the whole House 
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along, that we have to cut this multiple agencies at various levels in dis- 

bursement of funds. You hold one agency responsible. What we are doing 

today, let us try and get it done. And, I think, will the physical implemen- 

tation, getting the Ministries, multiple-Ministries out of the way, vertically, 

and horizontally, agencies out of the way, we will actually reduce cost. 

Then, you will deliver more benefits to the people than you are doing now. 

The third suggestion is about procedural simplification and reform. I 

think, reform and simplification are part of the same thing that what you 

want to do is to make it more effective for tax-payers to pay tax. Today, it 

is very difficult. I don't think anybody can pay tax on his own, even if he 

wants to pay, because he needs technical advice, he needs lots of forms, 

he needs to it fill up. So, my suggestion to the Finance Minister, to begin 

with, would be to make things simpler for the people to pay. 

Now, finally, I just want to come to the question of income distribution 

and growth. What Mr. Jibon Roy said is absolutely right that we have to 

worry about distribution. But, what I would like to put before him and his 

colleagues is also that there are no examples of countries which have 

done distribution without growth. There are examples of countries which 

have done growth without distribution, but not the other way round. And, 

therefore,~these are not tensions~we should not create tension between 

growth and distribution. What you need is combination of growth with 

distribution and that can be done provided the State is able to do things 

the way it says. But the State is disempowered. Today, what we are 

seeing in the Government, and this point deals with Mr. Ramachandraiah's 

point, and I must, honestly, with due humility say, it is not Centre versus 

States. All are fiscally disempowered. Centre does not have the money. 

His fiscal deficit is high. Finance Minister has got a target which he is 

not able to do. He has got a target on revenue deficit. All the State 

Governments are in trouble. Ten years ago, there were six States which 

were in trouble. But today, there are 23 or 24 States which are in trouble. 

Why? So, it is not the fiscal problem. It is the fiscal disempowerment 

problem. You look at your municipal corporation; you look at your state 

agency. Everybody is fiscally disempowered. How do you tackle this? I 

would suggest to the Finance Minister that in his next Plan, put the 

responsibility on individual Ministries. Take his Ministry out of expendi- 

ture approvals. Once you approve the Budget, let them put a feasible 

plan. Let them decide that this is what they are going to do. Examine it 

after nine months. He should not be able to move here or there, or take 

this permission or that permission, expenditure permission, financial 
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adviser's permission, somebody else's permission, as long as he 

sticks to the Budget and as long as he delivers what he has prom- 

ised. You make a review, and, if he delivers what he has promised, I 

believe, Sir, and honestly, I can tell you professionally, and being an 

economist, that in India today the resources are not a problem; money 

is not a problem. It is what you do with it is the problem. It is for the 

first time in our history that you have foreign exchange resources, 

but you do not have balance of payment crisis. In 36 years, out of 

first 45 years of our independence, we had foreign exchange crisis. 

36 times, you were begging food, you were begging oil, and you were 

begging dollars. Now all that is over. Rupees are also not a problem 

provided you spend it in doing what you say, "I will". Most of the 

times we spend things doing what we say we will, but we deliver 

something which is quite different. Thank you. 

SHRI JIBON ROY: Sir, I entirely agree with Mr. Bimal Jalan that 

distribution should go along with production. 
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257 



RAJYA SABHA [22 December, 2004] 
 
 

(:����M�, (�� ���!6 7�89!� ��) ��B���% ह��) 
 

  

 �ह,/�, #� �"> �, /�9 �� ��",
��" �A
.��: �� ����� �h "ह� ह6, �
�� 
�ह �"��" ��� 	� �ह� ह6, 0���� %� �, ",
��" �!ह6�� �"��� ��  *�.5�� �� �"��" 
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���� ह� �� 	�"� ���.: �� ���� 
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!�� 9� 
���” 	� 0���� )" /�.� ���� �� 4 �� 5 ह
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� �t�: �, ��4�� ) �6$�6�<7� 
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 %� �� %J<� ��" ह, "ह� ह63 
ह�� �t�: �, 
�d67< �"�� ��  �0#, %� �, ��� 0 0��� ��  �0#, ��Z Z� ��0 �� *�0� 9!L ���� 
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4� 9�����0 �� �+�ह+�� �� ह6, %��� �����: �� �
 �� �	� �+�ह+�� �ह; �� 
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� �� ���� ��lS� �"�� ��ह�� ह� � �� ��" �
 ��ह�� ह� �� ����� �"7�� �"�, �ह 
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� ���� ��  
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�ह0 ��  ��ह" �����: �� #� 5"�� �/��, 
!0�� ����0�, �, "��� �� ��ह" ��" 
��� 
$� �� �� 0,� 7�� ��ह�� ह�, �, %Kह:�� �ह� �� �� ����� ह�, 4���  
�� =��� �, ",<� �ह; 
ह6, �� ",<� ��ह�� ह�, �, "��� �� �ह� $�, �� ",<� �ह; ह6 �, �� � =�4# )" %� "��� �� 
1793 �� 7�� हM ह!� $�, �ह �� �/� �, ����� �ह; ��ह��  3 %��, 
&b0�0� >���� �� 
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� ह!1 $�3 �ह ह�0� �हK/!���� �� � ���, %���  �0# �
 ह� �� ��"�" �/� %]��� ह:�� 
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 #� )" �ह+.
� @ �.S� 
, ह��"� �$@w�.�$� �, �'� �!"� �"ह �� =� "ह� ह6, 
.ह ह6-u� Z q�0 �� ���� 3 ��K�.", ह
�":, 0�=: �",' L
# �� ह� u� Z q�0  
���� �"�� ह� )" �>" �ह� 
��� ह6 �� ���"2`d�� ���r < �� %���  	�. �h�� )" �� 
ह,�� ��  ��"  �ह���1 �h "ह� ह63 ह��"� /�9 �� �,�0� ��  4��� �'� 	�Z�" 	"� 
'� ह� �� �ह 
/�9 ��" ��� �A ��0: �� 	� %��, ����0�� "ह� �, =+� �ह; ह:��3 �� ������ �.Q ���� 

� �� ���� 4� Y" �/0��� ��ह�� ह� � �� u� Z q�0 �� �b�<�t��< 
, ह6, .ह �,�0� �� 
��
0� ����" ���� 
� ���� ह6, 4��� �"> 	� .� ���� /� 3 
 

 ��K�.", �� �ह���0 �� ��� ह� � )" �ह���0 
ह�'�, �!K/" )" �
�� 1���/�"� 
)" 9���� ��  �0# 
��� 
��� ह6 3 9��/ �ह� ��"  ह6 �� �ह���0 */�9 ह��9� �� Ks�� 
�"��" �� �����: �� �9��" ह,�� "ह� ह6 3 2003 �� M� �<0 ��ह�"� .�

��� 
� �� 
�"��" �� �ह���0 */�9, %Q"���0 , 
(��-�N��" )" ��$@-1�< ��  "�i�: �, 10 ��0: ��  
�0# #� <67� ह?0�Z� �� 4�Z&�d�0 
6�� 
 �/�� $�, 0���� �!\� �>�,� ��  ��$ 4� 
�/� �� ���� 4� Y" ��lS� �"�� 
' "ह� ह6 �� �N��" �, �
 � �ह; ���� 3 �?$@� -
1�< �� <�"�"i� ह� 3 �
 .ह�� �
< �� �<A�� �ह; �" ���� 3 4��0# /, 9�����*� "�i�: 
�, %��� ��9��� ����� ���3 �ह���0 )" %Q"���0 ��   �l$� 
6�� 
 �, 9?<@�< �"��  
2007 �� ����� �" �/�� 3 �ह �ह���0 ��  9�����*� 0,�: ��  ��$ �.N.��घ�� ह� �ह;, 
%���  ��$ ��4���>� 	� ह63 ��K�.", �ह���0 */�9, 
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ह�� 
��� /��� ह6 , 
.ह�� �ह���0 ��  
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�� �� �ह���0 �, 0�	� #� ह
�" �",' L
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� �!� 0� �,, �ह�� �ह���0 */�9 �� �ह�� 
��� 
" ���� 
.�0� ��
0� ��  �0#, �ह���0 */�9 �, 
��"�9� <67� 0���� �� ��!��� /� 
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%
�	���R �ह,/�, �� %(��/ �"�� ह� � �� ������ ���� 
� ��"� �!\�.: �,  ����
" 
"=��� 3 4Kह; 9b/: ��  ��$ �� 4� #*,�*#9� ��0 �� ��$@� �"�� ह� � 3 5K�.�/ 3 
 

 �� �
�� ��0  �G (�ह�"�`d) :  %
�	���R �ह,/�, ह��"� �/" �� �.Q 
���� 
� �� 
, �ह #*,�*#9� ��0, 2004 ������ �/� ��  ����� 0��� ह6, �� %���  
��$@� �� �,0�� ��  �0# ='� ह!� ह��, ��" 4� �.S� /�9 ��  ��/" 
, �
�'� 40���  ह�, 
%� 40��: �� �.��� �ह; ह, "ह� ह6 )" �
���  ��"  .ह�� 4(��0�K� �u#< ह!� ह63 
4��� Y" �� �
�� ���� ��� `< �"�� ��ह�� ह� � 3 
 

 �ह,/�, �
 ह��"� �ह�� 
, ��Z.0^Z #�"��
 ह�, 
6�� �ह�"�`d ��  ��/" 
�./	@ ह�, �"�].�'� ह�, 4�� �"ह %5" ��0����� ह�, ��ह�", ��� */�9 )" %Q" */�9 
"�i�: ��  �! � �
0� ह� 3 �
 .ह�� 
" �ह &�$�� ��l�� ह!1 ह6 �� �����: ��  *N� ह6, 
4K>��<7�" ��  *N� ह�, %_,�: )" ",
��" ��  *N� ह� 3 �� ����� ह� � �� 
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��� .ह�� 
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ह6, ��" .ह #�"�� �7�0 *	��.� ह,�� ��  ��"  � �, .ह�� 
" �,1 %_,� �# ह�, )" 
� ह� �,1 .ह�� 
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��� ह63 ��"� �
�� /"=��� ह6 �� ��" �
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��� .
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�� �!.�: �� ��"�9� 
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�, ��"  �/0��� ��ह� ��� �� 4�� ��"  �� �0� 
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� �l$� �.S�: ��  
#7�
<@ ह� )" ह��"� *5������ 
� 	� �l$� �.S�: ��  #7�
<@ ह�, �� �
�� �-ह 
�L� �� �� ��" �
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4� �.S�: 
" ���� /�, �, ��&N�� L
 �� �ह 
, �
�'�
� ह�, %��� ��&N�� L
 �� 
�/0�. �#�� 3 �� #� )" ��� �� Y" �
�� ���� ��lS� �"�� ��ह� ��� �� 
, 
"���: ��  ���0� ह�, %� 
" ��>@  30 
"��< ह� ��� ह!� ह6 /�9 ��  ��/" 3 ��" 
, ��� 
ह!� 	� ह� %� "���: �� ह�0� 	� �ह!� ="�� ह6 3 ��" 4����d7�" �� ह��"� .�@  ह,�� 
ह6 �, ��&N�� L
 �� %��� �l$� �(
K��� �#��, ��� ��0��� )" %��� ह��"� 
�l$� &�$�� 	� ]�� ह,�� 3 4��0# �
 %5" 	� ���� /�, G�� ��"� �
�� �
�R� ह63 

ह�� �� ������� �� *N� ह6, 
, �
�'� 40���  ह� /!�@� �$��: 
" )" 
ह�� 
" �
 
d�� 
��� ���ह# $� .ह�� 50 ��0 ��  ��/ 	� d�� �ह; 
� 
�1 ह6, ह��9� #� ह� ��� �ह� 

��� ह6  �� 
6�� �ह; ह63 ��" �� �ह ��ह� ��� �� 
, �
< ���� ह� .� �
< �����  �0# 
���� ह�? 7�� ��>@  �!�� 	" 0,�: ��  �0# ह� �
< ���� ह� �� �� �/���: ��  �0# 
���� ह�3 4���  �0�.� �./	@ ��  ��/" �
 �� �,1 �� .
@� ��� �ह; ह!� ह6, �1 
"�0.� 0�1� 	� �ह; �1 ह�3 50 ��0: �� #� *N� ह6 �� �.���0 �� 
, .52, ��K/�' 
d�� 
��� ह6, .ह�� 
" �1 "�0 0�4� Z�0� 
��� ���ह# 3 ��" %��� 	� ��� �	� �� 
9!L �ह; ह!� ह6 )" ह��9� �ह� �ह� 
��� "ह� ह6 �� 
6�� �ह; ह63 ��  ��ह� ��� �� ��" 
�ह �l$� ����!0� /�" �"�� ह6 �, ��&N�� L
 �� 4� Y" �
�, ���� /��� ह,�� 3 
4�� ��  ��$, �� 4� ��0 �� ��$@� �"�� ह� � 3 5K�.�/ 3 

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Sir, I rise to 

support the Appropriation Bill, 2004. Sir, when this Government took 

office, the market was not behaving all right. At that time, the hon. 

Finance Minister was sounding very confident. He assured the nation 

that it was only a temporary phenomenon, and he was proved right. 

Now, the market is really buoyant and the sensex figure is now 

reported to be above 6400 points. Our foreign exchange reserves are 

also now in a very good position. We have got foreign exchange 

reserves to the tune of more than $ 120 billion. The rupee is also 

stronger against the dollar. As far as the FDI is concerned, there is a 

jump of over 70 per cent, and it is reported that from $2.38 billion in the 

last year, now it is $ 7 billion. 

Sir, however, the Government has an additional burden of over 

Rs. 20,000 crores due to spiralling oil prices. Of which, Rs.4400 crores 

 borne by the Government are through cuts in Central Excise and 

Custom Duties. Sir, this is the picture at the national level. 

Sir, I want to draw the attention of the hon. Finance Minister 

towards certain announcements which were made in the Budget, par- 

ticularly, about Tamil Nadu. In the Budget, the hon. Finance Minister 

announced the desalination plants along the Coromandel Coast of Tamil 

Nadu and Andhra Pradesh. He also announced that thedesalination 
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plant, to start with, will be commissioned at Chennai at a cost of 

Rs. 1,000 crores. But, nothing has happened so far. This plant is very 

essential for the city of Chennai because the recent North-East mon- 

soon was not sufficient for the Chennai city. 

Sir, there must be some concentration on the knowledge economy, 

particularly there is a great growth potential for knowledge economy and 

IT sector has to be given certain impetus by the hon. Finance Minister. 

Sir, one other point towards which I want to draw the attention of the  

hon. Finance Minister is about the Madurai Doordarshan Kendra. The 

Madurai Doordarshan Kendra has not got sufficient staff appointed 

because the Finance Ministry has not cleared the file regarding those 

appointments. Due to this, the Madurai Doordarshan Kendra is unable to 

function. Sir, Madurai is now getting prominence because of the Meenakshi 

Temple which is going to be declared as one of the new seven wonders of 

the world. So, this has to be immediately attended to. Sir, with these 

words, I support the Bill. 
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��� .�0� ह6, 
� 
�� �"0���� �(
�� �� /, 	�4�: �� \�'�, �
�0� #� �ह��� �� �=��": �� �!l=�: �� 
ह6 3 �"0���� �, �"�� 7 �� 10 ह
�" �",' L
# �!���� ह, �!�� ह6 3 ���r < �� #� 
G�� ��� ��� ह6  �"0���� �� \<�� 	� %��� 
�� �0�� 3 4��� ��0� ह� �� ��/" 
�! � ह, "ह� ह6, �,1 ��6 � 
0 "ह� ह6, )" �.Q ���� �ह,/�, %� ��6 � ��  *��, �
�� 
/�9 �� �$@w�.�$� �, 0��" 4��� ���"�� ह� �� 
� �� %� ���r < 
" �,0 "ह� ह� � �, 
.� %]�" ��ह" �0� �#, %� �.Q ���� �ह,/� �, �� ��.5�� �"�� ��ह�� ह� �3 
%
�	���R �ह,/�, �!\� 0��� ह6 �� �.Q ���� �ह,/� �ह�� �� �0� �# ह� �, �� 	� 
�,0�� ��/ �" /��� ह� � 3 
 

 �
 �� ��-� (�� %�
� ��ह) : .� �	� � "ह� ह�3  
 

 �� ���� �%#�� :  �� �ह �./�9 ���� ��  �0# �ह; �,0 "ह� ह� �, �� �.Q ���� ��  
�0# �,0 "ह� ह� � 3 �.Q ���� 
� ��  �� �� 7�� 4��� �(��� �ह; ह6 �� 
� #� �/�� 
�
�� �.S� "= "ह� ह6 �, .� %]�" �0� �# ? ...()�
*�%)... 
 

 :����M�, : �!��#, �!��#, ���� )" ���/� �� ह" ���� ��ह" 
� ���� 
ह6, /��"� ���� %��, �,< �" "ह� ह� 3 It is all right. 

 

�� ���� �%#�� : %
�	���R �ह,/�, 
, ���� �ह�� ���1 
� "ह� ह�, .� � 
�, #
!�� 9� �����<", � #-��J�" �����<" �� ��\ �� �#���, �� ���� �, ��>@  
>�4��� �����<" �� ह� ��\ �� �#��� 3 �./�9 ���� %��, �,< �"��  /� /��� )" .� 
%��� ��\ �� � 
�#�, G�� �! � �ह; ह63 

 %
�	���R �ह,/�, �� ��� �� 
�"�: ��  ��"� �� 
���� ह� � �
��� �ह!� �!"� 
ह�0� ह6 0���� ���r < �� %���  9���@ ��  prices �h�� 
� "ह� ह� 3 �� #� %/�ह"  /��� 
ह� � , �
��, ��"� /�9 
���� ह63 Tulip Star look over to Juhu Centaur. 

...()�
*�%)... 

SHRI P. CHIDAMBARAM: Sir, I …(nterruptions)... 

SHRI SANJAY NIRUPAM: Mr. Finance Minister, just hold on. I want to 

make a point. Just hold on. 
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SHRI P. CHIDAMBARAM: You cannot dictate to me whether I should 

talk to my neighbour or whether I smile or not. ...(Interruptions)... 

SHRI SANJAY NIRUPAM: Of course, I am trying to draw your attention 

through the Vice Chairman. ...(Interruptions)... 

SHRI P. CHIDAMBARAM: You have to make a speech which attracts 

my attention. ...(Interruptions)... You cannot compel me that I should not 

speak to my neighbour. ...(Interruptions)... You cannot dictate like this. 

...(Interruptions)... 

SHRI SANJAY NIRUPAM: Then, why should I speak? ...(Interruptions)... 

SHRI P. CHIDAMBARAM: I will listen in the manner I want to listen. 

...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): What is all this? 

...(Interruptions)... Mr. Minister, please, you also talk to me. ...(Interrup- 

tions)... and Mr. Sanjay, you also talk to me. There is no provision of both 

of you talking together. ...(Interruptions)... 
 

�� ���� �%#�� : %
�	���R 
�, ��"� �!�� ��>@  4��� ह6  �� ��" �.Q 
����, 4� /�9 ��  9��" ��
�" �� ����.�5�: �, 0��" ��	�" �ह; ह6 �, ��"� �,0�� �� 
�,1 ��0� �ह; ह63 �� 4��� ��	�"�� ��0��� ��  �0# %��� ���� �
�� Y" ��lS� 
�" "ह� ह� � 3 �� �
�� ���� ��lS� �"�� ��  �0# �ह�� ='� ह!� ह�� 3 ...()�
*�%)... 
 

 :����M�, (�� ���!6 7�89!� ��) : �
 45" /�=�" �,�0# , �
 ��"-
��" %5" /�=�" �,0 "ह� ह� 3 �
 %5" �� /��=# �� �A� �6]� ह�, �A� �ह; �6]� ह6, 
�
 45" /�=�" �,�0# 3 
 

 �� ���� �%#�� : %
�	���R �ह,/�,Tulip Star �� Juhu Centaur �, 
take-over ���� )" �
�0� �ह��� 17 �/�: �� .ह ह,<0 ��/ $�3 %��� ��
0� �� 
��0 �"�� 1 �",' 30 0�= L
# �� ��0 $�3 %� ��0 �� 
���< �ह; ���� ���, 
4��0# Reliance Energy �� %��� ��
0� �� ���79� ��< �/��3 �� .ह ह,<0 ��/ 

'� ह63 G�� �� Tulip Star ��  9��" *�1��
 �
" 
� "ह� ह�3 4�� �"ह DSQ, �
��� 
���0� 
�0 �� $�, %���  Share prices �
" 
� "ह� ह� 3 
�<���T< 
, �� 
�� 
�"� �"ह 
�� >� 0 ह, �!�� ह�, %���  Share prices �
" 
� "ह� ह� 3 4� �"ह �"�� 600-700 G�� 
�� 
����� ह�, �
��� 
">�"��� �ह!� �t�� �ह; ह6, 0���� �>"  	� share prices �
" 

� "ह� ह�3 4��0# �� ��.5�� �"�� ��ह�� ह� � �� ��=" �ह 7�� =�0 ह6? ���r < �� 
G�� �ह!� ��"� �� 
����� .����
� �" "ह� ह6, 
, ��/ ह, �!�� ह�, %���  ��� share 

trading �0 "ह� ह6, share transaction ह, "ह� ह�3 4� ��� �, 0��" �� �.Q ���� �, 
���ह �"�� ��ह�� ह� �, )" �!\� 0��� ह6 �� �� %��� 	0�1 ��  �0# �t�� ��� �" 
"ह� ह� � 3 ���r < �
" 
� "ह� ह6, 4��� ह�� �,1 ��0�> �ह; ह6, 0���� ���r < �
" 

��� ��  
, ��"  
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�ह; ह�, %� ��" : ��  �0�� �
" 
� "ह� ह6, 4��0# �N��@ ह, "ह� ह6, 4��0# ह� 

"�9�� ह�, )" 4� 
"�9��� �� Y" �� �.Q ���� �ह,/� �� ���� ��lS� �" "ह� ह� � 3 
%
�	���R �ह,/�, 
� �ह �"��" 7 �ह��� 
ह0� �1 $�, �, �'� 
,"-9," �� �ह 
घ,S � �� �1 $� �� *?�>� ��g�� 
&b0� ��7<" ����j� �� �Z�4�.��<��< �ह; ह,�� 
3 �� �
�� ��!	. 
���� ह� � �� #�"
,<@ q$�"<� ��  
, 800 4(^0�4
 �!��1 �� "ह�� 
ह�.... 
 

 :����M�, : �!��#, �
�� ��� ह, ��� ह6, �� �
 ����� ��� 0���3 
 

 �� ���� �%#�� : ��� ह, ��� �, �� �6] 
��� ह� � 3 �
 ��" �ह�� ह� 
...()�
*�%)... 
 

 :����M�, : �
�� 
, ��� $�, .ह ���� �
�, ��� �/�� 3 �� �6]��, 
�ह; �6]�� �
�� �
v ह�3 ���� �
�, ����� �� �
�� ��� ह, ��� ह6, 4� �"ह �� 
��� �"�� �� �.N���� �ह; ह63 ���� �
�, �����, ��" �
 #�-/, ���< )" 
�,0�� ��ह�� ह�, �, �,�0#, i��/� ��� �ह; �/�� 
� ����3 ��
��� #Z.�4
"� 
���<� �� 
, �Z��4Z ���� ��� ह6, �!\� %��, >?0, �"�� ह63 
 

 �� ���� �%#�� :  ��" �
 /,-��� ���< ��!��� /� �, �� �,0�� 3 
 

 :����M�, (�� ���!6 7�89!� ��) : �
 �������, �� �, �/�� 
�#�� 3 
...()�
*�%)... �����#��, �� �, �/�� 
�#��3 �,�0# 3 
 

 �� ���� �%#�� : �, �1 �"��" ��  ��� ह� �ह!� 
,"-9," �� घ,S � �� 
�1 �� *?�>< �����  �� 
��
 �, ह� �Z�4�.��< �ह; �"��� )" 
, ���� 
ह0� 
�Z�4�.��<��< �� �� � �����, .ह #�"
,<@ q$��"<� �� $�, �
��� 500 �",' L
# 
�� *?�>< $�3 %� �"��" �� � ��>@  0,�: �, *�/��, �&J� �
�� ��$�, 
, ह��"� 
0�T< ह�Z" �?0�@ ह�, 0�T< .�0�, %��, 	� *�/��, %Kह:��.... 
 

 :����M�, : # � ���<, ���� �0 	� �ह� $� �� *9b/ ��
�l0���<"� ह�, 
.ह "���Z@ 
" �ह; 
�#��3 �� �,�0# 3 
 

 �� ���� �%#�� :  ��0� 
�"� /�9 �, 
, .�� �/�� ���, %� .�� �, 
�,'� ���, ��"� �ह�� �ह ह6 3 �
� *��" �� #�0<�0
�0��0 >� Z "�
 �"�� ह6, ���r < 
�� ��� ह6, �10
�0Y0 0��" 
��� ह6, 
6�� 0��" ��� ह6, ��J�! 0 %�� �"ह �� 
#�"
,<@ q$��"<� �� �"> �� 	� #� �10
�0Y0 0��" >� Z "�g
� �� 
� ���� 
ह63 7�� �
��"� ह6, #� i.�4�< .��" ��, 7�� 

*Not recorded. 
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�
��"� ह6, #� �d6<��
� 
�<@�" �� ���� ��, 7�� �
��"� ह6 �� �
�� �� 
�� �, ����� �� 
0� 
�#��3 �ह ��"� ��>-��>, �.Q ���� �ह,/� �� ��.�/� ह63 
� �� *>! J0 
<�0, 
.� ��"� �ह!� �t�� ��� ह�, ���.0 #�.#�9� �����<" ��� ह�, /, ह� ��� �ह�� ह� 3 ���� 

ह0� �,0�� ह� �� �� #�"u�T< ="�/����, 10 ह
�" �",' L
# �� #�"u�T< ="�/���� 
)" 
, �
�0� 20 ��0: �� �ह; ह!�, �� .ह �"��  �/=��� ��, )" /��"� ��� �,0�� ह� 
�� �� #�"
,<@ �������, #�"
,<@ �� *�4.�<�4
�9� �L� �� 3 �� /,�: ��
�, �� /,�: ����, 
�ह;-�-�ह; ह�� 
"�9�� �" "ह� ह� 3 #�"u�T< ���ह#, #�"u�T< �� #7.�
�9� 
ह,�� ���ह#, 4��� �,1 4���" �ह; �" "ह� ह6, 0���� �
� �"���  �� �����<" �� �ह 
<�
 *��,�"<� �� #
�Z� �� ��� ह6, .ह �ह;-�-�ह; ��/"-ह�-�/�" ह�� ��0�> /��� 
ह6, ह�� ��.5�� �"�� ��  �0# �,�99 �"�� ह63 /��"� �.S�, #�"
,<@ q$�"<�, 
#�"
,<@ �� �
-�Z�9� ह,�� ���ह#, �!��1 #�"
,<@ ��&N�� �A" 
", #� 4K<"��9�0 
0�.0 �� ���� ���ह# 3 �,1 4���  �=0�> �ह; ह6, 0���� �,1 �
��"� �ह; ह6 �� .ह 
#�"
,<@ *�4.�< ह6m� �� /� �/�� 
�#3 �,1 �
��"� �ह; ह63 %� #�"
,j�@ �, ��6" 
��
� ह�$: ��  �/#, %��, �
-�Z�9� ���� 
� ���� ह63 ���.0 #�.#9� ��7<" �� 49 

"��< #>0Z�0�10 �#��, G�� घ,S � ह, �1 3 =!/ �.Q ���� �ह,/� �� घ,S � �� 3 
�!\� 
�"� �"ह ��/ ह6 �� 
� #�Z�# �� �"��" $�, �, %� ��� �����d� �>�  ह,� 
�>� ��@ �� #� qb
�79� �0�� $� �� <�0��?� ��7<" �� 49 
"��< �� #>0Z�0�10 
�ह; ह,�� ���ह# 3 �� �.Q ���� �ह,/� �� 
���� ��ह�� ह� � �� 7�� 4� घ,S  �� 
ह0�, 
ह,� �����d�, ��ह ����0� �� �"> �� %� 0,�: �, ह"� \�Z� ��0� �� �ह; ? 7�� ��ह 
����0� �� �
�0� �"��" ��  ��� 
, qb
�79� �0�� $�, .ह qb
�79� .�
� 0� 
�0�� ? )" qb
�79� .�
� �0��, �, ��� �5�" 
" .�
� �0��? ��" �ह ����� 
�� �,�99 �"�, ��" �
 ���#� �, �'� ��ह"���� ह,�� 3 ...()�
*�%)... 

 

:����M�, (�� ���!6 7�89!� ��) : .� ��" 45" �,0�, �, �!�� �� 3 
 

 �� ���� �%#�� : 5K�.�/ , %
�	���R �ह,/�3 
  

 :����M�, :  M� ��9`] ��"��  g�ह 
� 3 M� ��9`] ��"��  g�ह 
� 3 
�
 ��� ���< �� i��/� �ह; �,0�, �
�� �	�-�	� ��� 	�
�, �
��  �0# �
690� 
��� ���< 3 �
�� 
, ��� $�, .ह =+� ह, ��� 3 �
 
J/� �� �,0 /� 3 �,�0#, 
�,�0# 3 

 �� 7��O %����& ��ह (��ह�") : %
�	���R �ह,/�, �	� ���� &�0
 �/�� 
)" �
�� ��� ���< �� ��� /� �/�� �, �,1 �� �ह; ह6 3 �� �
 4� �/� ��  
����� �� �.Q ���� 
� �� �! � �-ह �"�� ��ह�� ह� � )" ��.�/� �"�� ��ह�� ह� � �� 
4� /�9 �� �.��� ��  �0# ह� 0,�: �� 
, * �0� �
��1 )" 
, *�u�� �
��1, %� 
*�u�� 
" �
 �.��" �"�� �� 
L"� 
' �1 ह6 3 ह� 0,�: �� ^0��Z 4�,�?�� �� 
�� ��^< 0��" 4� /�9 �� �
�� �,
��Y� �,  
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*�"�	 ����3  �,
��Y� �, *�"	 ���� ह6, %� �, ���@&K.� �"�� �� 	� �,�99 �� ह63 
�, �� #� �*6
0 �� 
L"� ह6 3 �� %���  
!�"�R  �� 
L"� ह6 �� ह��� 
, 0O� 
��52�"� ���� $�, .ह �	� �� 
�"� 7�: �ह; ह!� ह6? %� 0O� ��  
�"� � ह,�� ��  7�� 
��"  ह�? �ह,/�, �
 4� /�9 �� �ह 
!�"�R  �"�� �� �
��� 
L"� ह6, %��� 

ह0� �	� �ह� $�3 4� �� ��"  �ह ह6 �� /�9 �� w��^� �����Y� )" ��� �����Y� 
��  
, ��(
<(� ह�, .� �+��� =�"��� ह�3 �� ��(
<(� 4-5 �,�P 
" �h�� �/=��� /� 
"ह� ह� 3 �ह,/�, �� ��(
<(� ह� R���� %K��/, R������ �� ���� )" ��$ �� ��",
��": 
�� �h�� �����, gह��+�� *.�&Q�: �� �h�.� )" ���.: �, �,'�" 9ह": �� 
��� �� 
*.�&Q 3 4� �, �� ��"��< ��  ��X� ����� ह� � 7�:�� �� ��Kह ह��"� w�.�$� ��  �0# #� 
�!�A�� ��  L
 �� ����� � "ह� ह� 3 4� ��  ��"  ह��"� 4�?�,�� ��  ��� �"�� ��  �A"-
�"��: �� �/0�. �� 
L"� ह63 �ह,/�, 
� ह� >?"�� #7���
 �� ��� �"��� )" 
��/ *��9� �� �"���  �� ह� ����" ��  ����� )" /�9.����: ��  ����� �ह!� ��ह�" 
�
7�" *�< �" ���� ह� 3 0���� 
� ह� ��5@��� ��  ���� "ह�� .�0: �� ��� �"���, 

� ह� 4� /�9 �� "ह�� .�0� �
/�": �� ��� �"��� �, ह� �, 0��� ह6 �� #� /!:= 
	"� ��.�" �/=�1 
'��� 3 4� /�9 �� �	� 
ह�� #� Y" ��4JZ 0��" �� �.�0 %]� 
"ह� ह6, 4� /�9 �� 
ह�� *.��� �
/�": ��  .�0>� �" ��  �0# �"ह-�"ह �� �,
��#� 
����� �� ��� ह, "ह� ह6, 
ह�� �.�����0 
�� �"��� �� �	� ��2 �0 "ह� ह6 )" ह� 

���� ह� �� �� ���� ���/� ��  ����� �'� 	�� �, �." �"�� ह� 3 �ह,/�, �	� 	� /�9 
�� ��-#(^0����< 4��� ह6 �� �'� 
6���� 
" �,
�� ����� ��  ��/ 	� ��",
��": �� 
����� �h�� 
� "ह� ह6 )" \,
�'�: �� ���/� 	� �h�� 
� "ह� ह6 3 /�9 �� �5@-
��",
��": )" ��",
��": �� ����� �� 	� �ह!���� .�&U ह,�� 
� "ह� ह6 3 �, ह� �, 
�! � �,��� 
'��� )" �,��� 
'��� �� �� ह��"� 
��
� 7�� ह�? ह�� �,��� 
'��� �� 
ह��"� *�$�����#� 7�� ह�? 

�ह,/�, �
 4� �ह� �� 	�� 0��� �� �� @� ���� 4��0# �0�� 7�:�� �� 
�.Q ���� 
� �� �-ह �"�� ��ह�� ह� � �� �
 ह��"� ����� �!�A�� �
�� *�$�����Y� 
�, �/0�� �� ह6, �
 �!�A�� ह6 �� �� ह��"� ����� �A� �� G�� �.S� �#� �� �
� 
घ": �� �	� �.��� �� ��"  �ह; 
ह!�� 
��� ह6 , 
ह�� ह� �
�� ^0�g�� �, 0��" �ह; 

� 
�# ह�, %� ��  ��� �� �
�� ^0�g�� �, �6 �� 0� 
�#� 3 �	� �� Ks-"�i� ����5: ��  
�.�0 	� %] "ह� ह�3 �ह,/�, �� �.�0 �.Q �� 	� �����5� ह� )" >�4��� �6��
��< �� 	� 
�����5� ह� 3 4� ��"� �����Y� 
" ह� �, 0��� ह6 �� /��"� ��� �� �,��� 
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. Minister, 
before you speak, there is one single point. For employment, SSIs are 
very important. For the last seven years, the SSI financing has gone down 
from 17 per cent to 10 per cent. It will be good, if you can look into this. 

(MR. CHAIRMAN, in the Chair.) 

SHRI P. CHIDAMBARAM: Sir, I am grateful to the hon. Members from 

all sections of the House for broadly supporting the supplementary De- 

mands for Grants. The Budget is specially presented in February. After 

about eight or nine months, experience shows that Ministries come up 

with further requests for money and Parliament always responds to these 

requests and sanctions them the money. This year, as the Chairman and 

the House know, the Budget was passed only in August and, therefore, 

the size of the supplementary Demand is one of the smallest in recent 

years. Apart from technical Demands, the size of the Demand is only 

Rs. 5063 crores in terms of cash outgo. But before I deal with the 

Demands themselves, let me give you a brief picture of the state of economy. 

If hon. Members have had a chance to glance at the Mid-year Review, you 

will find on page 5 the performance of the economy in the first six months 

of the current fiscal year. Let me straightway concede in the months of 

April and May, it was the NDA, which was in charge, and in the months of 

June, July, August and September, and thereafter it is the UPA, which is in 

charge. I am not here to take credit or to apportion blame. The purpose of 

my drawing attention to this is that all this is possible because of the 

sweat and toil of millions of farmers, millions of workers and millions of 

service providers. It is they who must be complimented for the excellent 

performance of the economy. The Book here gives the performance for 

April-September, but I have figures for April-October. You will find that the 

industrial growth has been 8.4 per cent in the first seven months of this 

fiscal compared to 6.2 per cent last year. Manufacturing has grown by 8.8 

per cent as against 6.8 per cent; electricity by 7.1 per cent as against the 

meagre 2.9 per cent last year; mining by 5.0 per cent as against 3.9 per 

cent, and, very importantly, capital goods has grown by 15.1 per cent as 
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against 9.2 per cent last year. My distinguished predecessor will acknowl- 

edge the importance of this statement. Non-food credit has increased 

from Rs. 53,014 crore last year during this period to Rs. 1,26,423 crore 

this year. Food credit which had declined by Rs. 13.18 crore is now posi- 

tive at Rs. 6,419 crore. What is this mean? This means that thanks to the 

favourable macro-economic environment that we have created in this coun- 

try, in this fiscal, there is a revival of investment; there is a revival of de- 

mand and above all, there is a renewal of confidence that the U PA Govern- 

ment, especially under the leadership of Dr. Manmohan Singh and at the 

political level, under the leadership of Mrs. Gandhi, are in complete control 

of the situation, and the people have reposed their confidence in the stabil- 

ity, durability and ability of this Government. Sir, this demand is only for 

Rs. 5063 crore. But, what I am asking this money for? The heads of 

expenditure, for which I am asking this Rs. 5063 crores, reflect the priori- 

ties of the UPA Government. Let me list them very quickly. For Sarva 

Shiksha Abhiyan, last year, the total expenditure was Rs. 2732 crore. In 

the Budget, you gave me Rs. 3057 crore. Today, I ask you to give me an 

additional Rs. 2,000 crore, making the total allocation Rs. 5057 crore as 

against Rs. 2732 crore last year. So, our highest priority is to educate our 

children. For the Mid-Day Meal Scheme, last year, Government spent 

Rs. 1375 crore. This year, in July, you gave me Rs. 1675 crores. Today, I 

ask you to give me another Rs. 1210 crore. So, the total will be Rs. 2885 

crore, more than double the last year's expenditure. The Food-for-Work 

Programme, which should be the precursor to the National Rural Employ-' 

ment Guarantee Act, which will be eventually subsumed under that 

Programme, for the Food-for-Work Programme, which was launched by 

the Prime Minister on Panditji's birthday on November 14,1 ask you to give 

me Rs. 2020 crore. of course, when the National Rural Employment Guar- 

antee Bill becomes law, the estimates are that this will multiply several- 

fold next year. But, we are making a beginning. So, our highest priority is 

for education, for Mid-day Meal and the Food-for-Work Programme and I 

assure this House, and I assure the people of this country, that these will 

remain our priorities during the tenure of the UPA Government. Sir, very 

quickly for Health, we are asking now for an additional Rs. 408 crore. For 

the Department of Agriculture, we are asking for an additional Rs. 440 

crore. For Science and Technology, we are asking for an additional 

Rs. 200 crore which, together with the Budget allocation, will represent an 

increase of 50 per cent over the last year's expenditure. For Scientific and 

Industrial Research, we are asking for an additional Rs. 50 crore, a 23 

per cent increase over the last year. For Bio-technology, an additional 
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Rs. 40 crore which, together with the Budget allocation, will represent a 

38 per cent increase over last year. And, for Ocean Development, an addi- 

tional Rs. 36 crore, which will represent a 52 per cent increase over the 

year. Again, in frontline areas like bio-technology, ocean development, 

scientific research, we are putting more money because this is where, I 

think, India's future lies - research, development and the development of 

human resources. Sir, last year, under the Universal Service Obligation 

Fund, for the purpose of rural telephony, only Rs. 200 crore was spent. 

This year, Sir, in July, the House gave me Rs. 200 crore, matching last 

year. Today, I come to you for another Rs. 1,000 crore. So, Rs. 1,200 

crore will be spent on rural telephony. For Indira Awas Yojana, we are 

asking for an additional Rs. 400 crore. So, in all, Sir, you will find that the 

bulk of the expenditure, that I am asking, is for high-priority areas which 

require more money and I am sure you will generously grant me what I ask 

for. Sir, I am very keen that more money should be given to the States. I 

am not at liberty to reveal the contents of the Twelfth Finance Commission 

Report. I have to formally lay it on the Table of this House. But, I believe, 

the Twelfth Finance Commission has been generous to the States and the 

Prime Minister is already on record he has said that we will implement the 

Twelfth Finance Commission as an award in letter and spirit. Look at what 

we are giving to the States. In the Revised Estimates 2003-04, total Cen- 

tral Assistance to the States and UT Plans was Rs. 48,660 crores, roughly 

Rs. 49,000 crores. In the Budget, we provided Rs. 57,704 crores, and, 

today, out of the allocation, Rs. 4,703 crore will be transferred to State and 

UT Plan, making it a total of Rs. 62,407 crore, an increase of 28 per cent 

over the last year's transfers. Therefore, Mr. Ramachandraiah need not 

have any fear; my heart is in the right place, my head is also in the right 

place. We will give more money to the States, but States must spend the 

money. Yesterday, I gave figures in the Lok Sabha; Rajasthan has un- 

spent balances, Orissa has unspent balances, and, I can give you the 

unspent balance for every State. 

When we transfer the money, States must spend the money. So, when 

you go back to your State, I would urge you to tell your Chief Minister, 

what you told me. You told me to give money. You tell your Chief Minister 

that now you have got the money, please spend the money. 

SHRIMATI SARLA MAHESHWARI (West Bengal): Sir, the money 

should reach in time. ...(Interruptions)... 

SHRI P. CHIDAMBARAM: Money is reaching in time. Madam, the un- 

spent balances mean the money that has been given but that has not 
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been spent ...(Interruptions)... Please listen to me ...(Interruptions)... The 

unspent balance is the money that has been given but has not been spent. 

We are not talking about untransferred money. We are talking about un- 

spent balances. 

SHRIJIBON ROY: Sir, the money ..(Interruptions)... 

SHRI C. RAMACHANDRAIAH: Can you give the reasons for 

...(interruptions)... 

SHRI R CHIDAMBARAM: No, no. That is not correct. I can give you 

figures for money already given this year, which remains unspent. 
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SHRI P. CHIDAMBARAM: Sir, I don't know why he is wasting his 
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SHRI P. CHIDAMBARAM: Sir, some specific questions were raised, 

and, I will very quickly deal with them. Mr. Jairam Ramesh asked about 

the roadmap for reducing fiscal deficit and revenue deficit. The roadmap is 

that we should reduce the revenue deficit by not less than'0.5 percent a 

year, and, the fiscal deficit by not less than 0.3 per cent a year. 

In the Budget, I proposed a reduction this year of the fiscal deficit by 

0.4 per cent and the revenue deficit by 1.1 per cent. I am hopeful we will 

achieve this target. Even so, we have enough headroom, and, I think if we 

stick to this minimum, namely not less than 0.5 in revenue deficit, and, 

0.3 in fiscal deficit, the Kelkar - FRBM roadmap will indeed be achieved. 

Sir, question was raised about NPAs. Now both during the United Front 

Government, then the NDA Government, and, now, the NPAs are reduc- 

ing. That is because we have put our public sector banks on a much 

sounder basis. In 1997-98,1 remember, at least, five public sector banks 

were floundering. But through a mix of policies - which was continued in 

the last six years; nobody is questioning that - the public sector banks are 

on a much sounder basis. 

But to assume, as Shri Jairam Ramesh appeared to do, that there 

would be no NPA, is just bad business sense. I think he is a very aca- 

demic economist ...(Interruptions)... Lending is a business. Dr. Jalan will 

bear me out that lending is a business like any other business. Like in any 
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other business, some businesses will fail; some loans will also fail. In fact 

it is the exit of failing companies, which creates the space for the entry of 

new companies. Some proportion of your loans will indeed fail. If you tell 

the bankers not one of your loans should fail, what would the banker do. 

He will behave like a bureaucrat. He will never take a decision. The idea is 

that you must lend. Some loans will fail but that does not matter. What we 

have to look at is what is the proportion of bad loans to the total lending. 

That is why, I submit with respect, gross NPAs and net NPAs as a per- 

centage of total outstanding is a relevant figure. These numbers are com- 

ing down and I would urge the bankers to lend. That is the dharma of 

banking. They must lend to the farmer; they must lend to the students; 

they must lend to the small-scale industrialists; they must lend to indus- 

try. But, they must lend honestly. They must not lend out of any mala fide 

motive, on any corrupt motive. When they lend honestly, if one or two 

loans fail, that does not matter. That is a part of the business and one 

must take that in one's stride. 

Sir, he did ask about VAT. We had a good meeting with the consultative 

committee. I have had three very good meetings with State Finance 

Ministers. Let me tell you, Sir, I am very happy to report that all States are 

on board; every State is on board today. 27 States have already passed or 

will shortly pass the law. Many of these laws have received the assent of the 

President, the remaining will receive the assent of the President this month 

or next month, if all of us work together and there is no discordant voice. If 

there are genuine apprehensions of traders, I take the responsibility 

of travelling around the country, meeting them and allaying their fears. I am 

holding my first meeting in Chennai on the 30th of this month. I will travel to 

Kolkata; I will travel to Mumbai; I will travel to Kanpur; I will travel to Nagpur; 

I will travel to Guwahati; I will travel to other parts of India. But, let us work 

together. VAT is the single most important tax reform, as far as States are 

concerned. Let us determinedly move in order to implement VAT with effect 

from 1st of April, 2005. 

Sir, there was some comment about forex reserves, what is the 

composition of forex reserves. The composition of forex reserves is a very 

good composition of forex reserves. The composition of forex reserves is a 

very good composition. In fact, I have figures for April-June. The BOP 

related figures will come only in December for the second half, that is 

something which Mr. Jalan did not fix, -he should have fixed it. It should 

come sooner. But the figures are good. The composition is that of the 

foreign exchange flow, the bulk of it comes from exports, from export of 
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services, from remittances and from tourism. These are the broad heads 

under which our foreign exchange reserves come. And, our foreign 

exchange reserves, as everyone knows, is the highest ever in the history 

of this country. It has touched 130 billion. In a sense, that is one of my 

concerns. The huge inflow of foreign exchange is one of the concerns 

because liquidity-induced inflation has to be managed very carefully. But 

fortunately, like Mr. Jalan has been kind enough to pay compliments, let 

me say, wa have had a succession of Governors of Reserve Bank who are 

able to manage liquidity very well. 

Sir, on service tax, there is some misconception. Parliament amended 

the Constitution. Parliament introduced Entry 92 (A) in the Constitution. It 

is Parliament which gave power to the Centre to levy service tax. So, 

nobody else can levy service tax. The question is how do we share service 

tax. I have had a discussion with the State Finance Ministers. There is a 

broadconsensus. Until that discussion reaches a conclusion, the Twelfth 

Finance Commission is recommending, as it should, that this will go into 

the 'Divisible Pool' and hence service tax will also be shared by the States. 

There need be no apprehension about service tax. We have an open mind. 

We want to share service tax with the States. But, the power to levy 

service tax is available only to Parliament and to the Central Government 

because Parliament has amended the Constitution and given that power 

only to Parliament and to the Central Government. 

On subsidies, you will recall, in 1997,1 placed a discussion paper in 

Parliament, and in the Budget speech, I promised that I would place an- 

other paper on targeting subsidies. If all goes well, Sir, I expect to place 

thai paper tomorrow in Parliament. It will be available for discussion and 

you will have an opportunity, I am sure, to discuss it in the next session 

I am trying to place it before Parliament tomorrow. 

Sir, some point was made about the Sensex. I think, somebody did 

make a comment. When the Sensex goes down, you blame me; when 

the Sensex goes up, you blame me. Please, don't blame me for either 

event I am not responsible for either the Sensex going down or the Sensex 

going up. 
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SHRI P. CHIDAMBARAM: I am watching it carefully. Fortunately, one 

of my predecessors installed a huge television screen in my room. I am 

grateful to my predecessor because that television screen runs right through 
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the day; it tracks the Sensex right through the day. Therefore, even if I do 

not wish to be cautious, the television screen will alert me. So, we are 

cautious about the Sensex. We are watching it carefully. Today, it is driven 

by Fll flows and that is not bad in itself. If Flls think India is a good invest- 

ment destination, we should welcome/ it. About six hundred and thirty- 

eight new accounts have been opened, and nearly 100 Flls have regis- 

tered includingCal PERS, including University Funds. All these are good 

signs. But we are watching it carefully. I do not think there is a bubble 

building up; but we will watch it very carefully. I will take the advice of both 

Mr. Ramachandraiah and Shri Sanjay Nirupam, although he may be angry 

with me for leaving the House for a couple of minutes. I will take advice of 

both of you. We will watch the Sensex very carefully. 

But, on vanishing companies, let me make a statement. I am very 

unhappy. In 1997,1 asked the SEBI to identify vanishing companies and 

take action. To my deep regret, Sir, no action was taken in the last six 

years. Now, I have asked notices to be issued to vanishing companies. 

Notices are in the process of being issued. Both the SEBI and the 

Ministry of Company Affairs will issue notices to vanishing companies and 

take action against these vanishing companies. 

Sir, regarding backward areas, I have already said in the Budget, "Please 

wait for 1.4.2005". We are going to set up the Backward States Grant 

Fund. About Rs. 5,000 crore will be put in the Fund every year. Backward 

States will get more funds so that we do not have this comparision 

between Bihar and UP, Jhafkhand and Chhattisgarh, etc. We will set up 

this Fund, and we will have rules and the Fund then will take care of the 

backward States as well as backward districts in the States. 

Sir, a question was asked about project implementation. I am very 

unhappy about project implementation. We have a very complicated sys- 

tem here. We have a very complicated system of evaluation in one place, 

project monitoring in one place and expenditure finance clearance at an- 

other place. I am not happy about the system. I do not think anybody can 

be happy about the system. We are looking into it. I want to put in place 

a system by which project evaluation is done by technically competent 

people with domain knowledge. After that, expenditure monitoring must 

be done only for the purpose of seeing whether milestones are being met, 

and project monitoring must monitor the quality of implementation. It is 

now under discussion and I hope that we can improve project implementa- 

tion. We are very unhappy about project implementation. 
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Sir, some severe criticism was levelled against the road project. Now, 

let me tell you that this is completely wrong; this is misinformation. There 

is no attempt at all to slow down or stall any of the road projects, particu- 

larly the Golden Quadrilateral, the North-South Corridor and East-West 

Corridor. These are our national projects and this Government is deeply 

committed to implement them on time. 

But let me share with you some facts. The Golden Quadrilateral is 

5846 kms long. It was targeted originally to be completed in December, 

2003. But even the previous Government realised that it was an unattain- 

able target. The target is now being revised to December, 2005. Now, the 

information with me tells me that out of these 5846 kms. 4203 kms. have 

already been completed, or, is partially completed, and work is underway 

in the remaining stretches. As far as the North-South-East-West Corridor 

is concerned, this is an even more ambitious project, of 7300 kms. The 

target date is December, 2007. The project has just started. We will 

adhere to these targets; we will try to achieve this ahead of target. If the 

Delhi Metro can be achieved three months ahead of target, there is no 

reason why we should not achieve this ahead of target. All we need is to 

clone a few more Sridharans and put them all over India, and I am sure 

many of these programmes will be completed. 

I have received a letter only yesterday from the Minister concerned, 

Mr. T.R. Baalu. He has given me the reasons why there was a slow down 

in the first three-four months of the current fiscal. He has promised that he 

is attending to it on a daily-basis. He has assured me that he will person- 

ally monitor the key segments of these projects, and he will ensure that 

the implementation is quickened. Let me assure this country, let me as- 

sure this House, that we are as committed to this project as anyone else, 

and we will implement it with utmost vigour. 

Sir, finally, there were some questions about the Chennai Diesal Plant. 

Now, I do not want to get into any acrimonious debate. I am still hopeful 

that good sense will prevail on everyone concerned. I am not taking names, 

and lam not joining issue with anyone. I want a diesal plant. That is more 

important that scoring a point. The position, today, is that the State 

Government appears to have given up with its original proposal to set up 

an SPV and is now entrusting the project to Metro Water. Now, I under- 

stand that Metro Water has floated a tender. The last date was 31st of 

December, 2004. The date has been extended to 23rd January. Once they 

finalise the bidder, I believe, they will give it on the DBOOT basis, i.e., the 

design, build, own, operate and transfer basis. Sir, I am waiting for more 
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information from the State Government. We have offered our support, but 

our support can only be given if the Central Government also has a role to 

play in the project-implementing vehicle. That is only reasonable. We are 

helping in design, we are helping in procurement and we are helping in 

funding through the viability gap funding mechanism. If the Central Govern- 

ment is doing all this, it is only fair that the Central Government has a role 

to play in the project-implementing agency. I believe that we will be able to 

resolve this matter to the satisfaction of everyone concerned. 

Sir, a reference was made to the Doordarshan Kendra in Madurai. I 

have checked with my Ministry; nothing is pending in my Ministry, but I 

will certainly find out from the Minister concerned whether anything is 

standing in the way of the proposals concerning Doordarshan Kendra in 

Madurai being implemented. 

Now, fertilizers; my learned friend talked about potatoes. He should 

have also said that Midnapur is making a major advance in potato grow- 

ing. The consultant is Mckinsey; nothing wrong with that; perfectly right. 

What they have done is the right thing to do. The consultant is McKinsey. 

It is a right thing. Now, if there Is a problem about fertilizers, I will certainly 

address it. I will talk to my colleague and see that the fertilizers are 

supplied. I urge you to use more consultants in more districts and get 

more potato grown. 

Finally, Sir, a word on textiles. Sir, textile is the biggest industry. 

We have tremendous strength in a number of areas, particularly strong 

raw-materials base, large production capacity, vast pool of skilled 

manpower, competitive advantage in terms of labour cost. There are 

also some constraints. The constraints are poor quality of cotton, cloth 

production being in the decentralised sector; only a small portion in 

the organised sector, outdated technology in hand-processing units 

and restrictive regulatory practices. Sir, we have taken a major step, in 

the Budget, of abolishing the CENVAT That has created a level-playing 

field and a competitive-playing field. I have already assured the other 

House, and I repeat the assurance, that the tax regime that we have 

introduced for natural fibres will remain untinkered. We will not tinker 

with it, we will not tamper with it. We will have a stable tax regime for 

the next five years so that producers can happily make progress. On 

man-made fibre, I promised that there would be a helpful and benign 

tax regime, effective from the next Budget, and I want the textile sector 

to be more competitive. 
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Finally, Sir, we will implement the recommendations of the Twelfth 

Finance Commission. I.ask for everybody's support. We want to build 

India as an economic powerhouse through the philosophy of cooperative 

federalism. Centre and States must work together. States must become 

prosperous. Centre will help States to become prosperous so that India 

can also become prosperous. I ask all of you to please return the Bill 

which I have presented to you. 

MR. CHAIRMAN: Now, the question is: 

That the Bill to authorise payment and appropriation of certain further 

sums from and out of the Consolidated Fund of India for the ser- 

vices of the financial year, 2004-05, as passed by the Lok Sabha, 

be taken into consideration. 

The motion was adopted. 

MR. CHAIRMAN: Now, we shall take up Clause-by- Clause consider- 

ation of the Bill. 

Clauses 2, 3 and the Schedule were added to the Bill. 

Clause 1, the Enacting Formula and the Title were added to the Bill. 

SHRI P. CHIDAMBARAM: Sir, I beg to move: 

That the Bill be returned'. 

The question was put and the motion was adopted. 

SHRIMATI S.G. INDIRA (Tamil Nadu):Sir, I just want to say only one 

sentence to the hon. Minister. 

MR. CHAIRMAN: That matter is over now. (Interruptions)... That matter 

is over now. 

SHORT DURATION DISCUSSION 

Foreign Policy of the Country 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI K. NATWAR SINGH): 

Mr. Chairman, Sir, two days ago we had a very lively and stimulating 

debate on foreign policy in this House. Twenty hon. Members partici- 

pated in the debate and I made some note of their names, but some of 

them are not here today. They are Shri Janeshwar Mishra, Shri Yashwant 

Sinha.... 
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